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 oil.  Coconut  oil  has  become  expensive  for
 the  common  man.  They,  therefore  look  to
 the  Government  to  allocate  sufficient  quan-
 tity  of  rice,  edible  oil  and  sugar.

 1,  therefore,  earnestly  request  the  Govern-
 ment  to  increase  the  allocation  of  rice,  oil  and
 sugar  to  the  State  of  Kerala.  This  request
 may  kindly  be  taken  into  account  on  priority
 so  that  increased  allocation  reaches  the
 people  before  the  Onam  season  which  is  of

 great  importance  in  Kerala.

 12.18  hrs.

 SUPPLEMENTARY  GRANTS -  (GEN-
 ERAL)  1989-90

 (English)

 MR.  DEPUTY  SPEAKER:  The  House
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 will  now  take  up  Item  No.  8  discussion  and
 voting  on  the  Supplementary  Demands  for
 Grants  in  respect  of  the  Budget  (General) for
 1989-90.

 Motion  moved:

 That  the  respective  supplementary
 sums  not  exceeding  the  amounts  on
 Revenue  Account  and  Capital  Account
 shown  in  the  third  column  of  the  Order
 Paper  be  granted  to  the  President  out
 of  the  Consolidated  Fund  of  India  to
 defray  the  charges  that  wili  come  in
 course  of  payment  during  the  year
 ending  31st  day  of  March,  1990  in
 respect  of  the  following  demands  en-
 tered  in  the  second  column  thereof:

 Demand  Nos.  4,  8,  21,  22,  25,  27,  48,
 49,  51,52,  57,  61,  67,  72,  74,  76,  80,
 84,  and  90.”
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 377.  5५901.  Dem.

 MR.  DEPUTY  SPEAKER:  Mr.  Minister,
 do  you  wantto  say  anything  orcan  we  initiate
 the  discussion?

 THE  MINISTER  OF  STATE  IN  THE
 DEPARTMENT  OF  REVENUE  IN  THE
 MINISTRY  OF  FINANCE  (SHRI  A.K.
 PANJA):  No.  as  per  the  rules,  we  will  have
 to  have  a  discussion  first.

 MR.  DEDPUTY  SPEAKER:  Okay.  Shri
 Tombi  Singh.

 SHRIN.  TOMBISINGH (Inner  Manipur):
 Mr.  Deputy  Speaker,  Sir,  |  would  like  to
 support  the  Supplementary  Demands  for
 Grants  (General).  These  demands  cover
 roughly  15  Ministries  and  about 24  demands.
 |  would  not  like  to  cover  all  the  Ministries.  |
 would  like  to  confine  myself,  while  support-
 ing  these  demands,  to  certain  Ministries’
 demands.

 Coming  to  the  first  Ministry—Depart-
 ment  of  Rural  Development  under  the  Minis-
 try  of  Agriculture—aprovisionhas  been  made
 in  this  demand  for  a  sanction  of  Rs.  500
 crores  for  the  new  economic  programme—
 Jawahar  Rozgar  Yojana.  This  will  replace
 the  two  already  existing  programmes,  namely
 the  National  Rural  Employment  Programme
 and  the  Rural  Landless  Employment  Guar-
 antee  Programme.

 Sir,  the  introduction  of  this  Jawahar
 Rozgar  Yojana  is  so  fundamental;  maybe
 this  is  a  small  beginning.  In  view  of  the  size
 of  the  country,  and  also  of  the  problem,  the
 unemployment  problem,  particularly  in  the
 rural  and  backwards  areas,  is  an  enarmous
 one.  But  a  beginning  is  very  well  made.  |
 would  like  to  keep  this  in  view,  because  this
 problem  is  being  discussed  today.  Perhaps
 when  Jawahar  Rozgar  Yojana  is  discussed
 as  a  Separate  item,  we  will  be  able  to  speak
 more  elaborately,  covering  all  the  aspects  of
 it.

 The  only  point  |  would  like  to  make  in
 this  connection  is  that  unemployment  in  the
 rural,  and  particularly  backward,  areas  like
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 the  North  East  should  also  be  taken  care  of,
 particularly  educated  unemployment.  Un-
 employment  among  the  rural  youth  is  also
 one  point,  but  the  problem  facing  the  smaii
 States  is  there  apparently  due  to  high  rate  of
 education.  In  Mizoram,  Manipur,  Nagaland
 and  Meghalaya,  you  will  find  that  the  prob-
 lem  of  educated  unemployment  is  increas-
 ing  day  by  day.  When  we  talk  of  the  employ-
 ment  programmes,  we  should  also  pay
 special  attention  to  the  maximum  employ-
 ment  of  the  educated  unemployed,  because
 this  is  necessary  in  order  to  solve  the  prob-
 lem  of  insurgency.  in  order  to  solve  the
 problem  of  so  many  anti-social  activities.
 Thereby  the  young  people  standing  on  the
 verge  of  criminal  and  other  anti-social  activi-
 ties  can  be  prevented  from  gaing  the  wreng
 way—i.e.  by  giving  them  suitable  employ-
 ment.

 |  would  next  like  to  switch  over  to  the
 activities  of  the  Nehru  Yuva  Kendra  San-
 gathan.  Sanghathan,  of  late,  has  done  a
 good  job.  Earlier,  this  was  not  producing
 much  results.  But  during the  last  1  1/2  years.
 we  have  seen  that  following  its  re-strength-
 ening  and  certain  improvements  made  in  its
 programme  and  appointment  of  new  coordi-
 nators  in  different  districts,  particularly  in  the
 backward  districts,  |  think  some  action  has
 been  seen.  |  would  like  to  suggest  to  the
 Government  that  particularly  in  the  back-
 ward  North  Easiern  States,  this  Nehru  Yuva
 Kendra  Sanghathan  should  play  a  role  in
 order  to  coordinate  the  younger  people
 organizing  themselves  towards  social  activi-
 ties  and  towards  closeness  to  the  main-
 stream,  because  what  is  important  there  is
 motivation  Now,  since  in  the  panchayats,
 these  Anganwadis  and  Sevikas  viz.  the
 women  workers  preach  the  activities,  and
 motivation  towards  the  Panchayati  Raj,  the
 efforts  of  these  Nehru  Yuva  Kendras  chan-
 nelled  through  their  activities  among  the
 youth  in  sports,  organization  of  ciubs  and
 other  social  activities,  should  be  strength-
 ened.  ।  think  there  is  need  to  bring  the  large
 strata  of  people  towards  the  mainstream  and
 make  them  realize  the  need  for  actively
 participating  in  the  Panchayati  Raj,  because
 today  the  panchayati  raj  is  meant  for  them.  1
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 think  it  will  be  better  to  give  them  a  very
 effective  motivation,  through  these  pro-
 grammes.

 The  next  point  |  would  like  to  make  is
 that  some  amount  has  been  sanctioned  for
 payment  to  Gram  Sevikas  and  Anganwadis.
 Their  activity  is  motivation  and  preaching  the
 PanchayatiRaj  Philosophy.  This  is  not  merely
 an  academic  exercise;  they  have  to  be  prac-
 tical  and  produce  effective,  practical  results.
 The  panchayati  raj  administration  is  being
 changed.  Under  the  leadership  and  initiative
 ofthe  hon.  Prime  Minister  Shri  Rajiv  Gandhi,
 we  have  seen  that  the  rural  scene  is  being
 changed.  To  this  end,  |  have  suggested,  in
 respect  of  the  Nehru  Youth  Kendra  Sang-
 hathan,  that  we  should  see  that  before  the
 Gram  Sevikas  and  officials  of  the  Anganwa-
 dis  go  to  and  meet  the  people,  they  should
 first  be  well-trained.  They  themselves  should
 be  convinced  about  it  because  when  they
 speak,  they  should  speak  with  the  courage
 of  conviction  and  force  of  conviction.  In  this
 way,  they  will  go  along  way  in  motivating  the
 people  towards  this  new  trend  of  develop-
 ment  about  which  the  Prime  Minister  has
 stated  ably  and  firmly.

 The  Ministry  of  Human  Resource  De-
 velopment  also  covers  the  education  part.
 Under  education,  we  have  sports  activities
 all  over  the  country.  Mention  had  been  made
 about  it  in  the  earlier  discussion.  On  the
 General  Budget  debate,  we  had  brought  to
 the  notice  of  the  Government  that  sport
 talent  ali  over  the  country  is  not  of  the  same
 order  or  type  because  in  different  regions  of
 the  country,  there  are  different  talents.  For
 instance,  in  the  South,  certain  games  are
 developed.  In  Punjab,  certain  sport  items
 are  very  congenial,  very  well  developed.  So
 also  in  the  North  Eastern  region,  the  hill
 people are  fit  for  certain  disciplines of  sports.
 Now,  for  the  identification  of  a  proper  athlete
 andhis  skill,  the  Governmentof  India,  through
 this  Ministry  have  to  go  a  long  way  for
 strengthening  its  programme  of  identifica-
 tion.  Today,  we  see  that  such  a  small  State
 like  Manipur can  contribute  in  so  many  items
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 of  national  sports  bringing  laurels  in  the
 international  Meets.  But  if  we  see  closely  to
 the  real  programme,  what  has  been  done
 there,  we  have  a  very  poor  picture.  For
 instance,  we  have  many  individuals  talents
 in  hockey  for  the  National  Hockey  Team  in
 India  from  Manipur  side.  But  we  do  not  have
 even  a  very  good,  tolerably  hockey  field  in
 the  City  of  Imphal.  We  do  not  have  even  a
 sports  stadium.  Now  a  beginning  has  been
 made  in  this  way.  In  Mizoram,  Nagaland  and
 Meghalaya  tribals  are  fit  for  playing  football.
 For  Instance,  in  these  areas,  people  who
 have  a  potential  for  a  game  like  football,
 special  training  should  be  given  to  them,  if
 we  like  to  build  up  talent  for  international
 football.  Of  course,  we  see  a  tremendous
 enthusiasm  for  football  in  Karnataka,  Ma-
 dras,  Kerala,  Bengal  and  Calcutta.  But  there
 is  an  atmosphere  of  development  as  these
 are  Metropolitan  Cities.  In  fact,  if  we  an
 provide  not  even  similar  facilities,  at  least
 one  quarter of  the  facilities  provided  in  these
 big  cities,  to  the  hill  people,  they  can  do  very
 well  in  the  national  and  international  games.
 We  should  begin  from  Arunachal  Pradesh
 and  go  upto  Meghalaya,  Nagaland,  Manipur
 and  Mizoram.  You  will  see  that  the  talents
 are  wonderful.  They  go  upto  High  School
 Standard  and  train  the  talent  it  for  tourna-
 ments.  There  is  no  parallel  to  these  people.
 But  at  the  college  level,  they  do  not  do  well,
 as  far  as  skill  competition  is  concerned.  So,
 |  would  like  to  suggest  to  the  Ministry,  par-
 ticularly  the  Sports  Authority  of  India,  to
 consider  identification  of  the  requirements  of
 the  particular  area  and  provide  more  and
 more  infrastructure,  facilities,  so  that  we  can

 produce  talents  in  certain  disciplines of  sport
 of  international  standard.  Side-by-side,  as  |
 have  suggested  earlier,  |  would  like  to  re-
 quest  the  Government  of  India  to  see  that
 some  indigenous  games  should  be  encour-
 aged  in  all  the  States.  Maharashtra  has
 rather  contributed  to  the  national  games
 through  its  regional  games.  Similarly,  some
 other  States  have  also  contributed  a  lot  to
 the  national  games.  We,  in  the  North,  have
 a  lot  of  contribute  to  the  national  sport  from
 our  existing  indigenous  games.  Ithink  States
 like  Gujarat  and  other  Southern  States  have
 also  some  potentials.  Now,  in  order to  exploit
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 those  potentials,  |  would  like  to  request  the
 Government of  Indiato  improve  upon  its  own
 programme  of  development  of  indigenous
 games.  Then,  another  point  that  |  would  like
 to  make  is  that  a  demand  has  been  made
 that  the  Textile  Ministry  should  take  care  of
 the  needs  of  the  handloom  workers.  The
 Demands  cover  the  Ministry  of  Textiles.  |
 would  like  to  repeat—!  think  this  will  bear
 repetition—tnat  the  North—Eastern  Council
 had  been  taking  care  of  needs  of  the  weav-
 ers  of  the  North-Eastern  States.  |  belong  to
 a  weaving  State,  where  from  the  highest
 family  to  the  lowest  family  we  respect  the
 caste  and  creed.  Weaving  is  a  respectful
 profession.  So,  in  such  a  State  when  we
 encourage  smail  scale  industries,  cottage
 industries  and  also  in  a  State  where  there  15
 no  possibility  for  big  industries,  why  should
 we  not  be  able  to  make  a  special  provision
 for  them?  And,  similar  might  be  the  position
 in  other  States.  But  ।  make  this  repeated  and
 emphatic  demand  that  we  make  a  special
 programme  because  this  is  a  small  scale
 industry  which  has  already  proved  a  suc-
 cess,  whose  designs  are  accepted  the  world
 over  and  in  this  context  we  should  make
 special  efforts.

 The  last  point  |  would  like  to  mention  is
 that  the  States  in  the  North-East  today,  like
 Assam  and  Manipur  are  in  the  grip  of  un-
 precedented  floods.  Now,  in  order  to  meet
 the  problem  of  floods  there  are  two  ways.
 One  is  to  provide  immediate  relief  and  res-
 cue;  andthe  other  is  expedition the  long  tarm
 projects  to  avoid  similar  recurrence  of  such
 havoc.  In  order  to  meet  this  problem,  |  wouid
 like  to  draw  the  attention  of  the  relevant
 Ministries to  the  need  for  getting  in  touch  with
 the  State  Governments  and  taking  steps  to
 aooid  them.  Because  in  seaon  and  out  of
 season  we  are  hearin  g  of  floods  in  these
 areas  whereas  there  is  drought  in  otherparts
 of  the  country  as  there  are  no  rains  there,
 and  we  are  suffering  due  to  the  floods.

 In  order to  remove  these  problems  once
 and  for  all,  |  would  urge  the  Government  of
 India  once  again  to  get  in  touch  with  the
 State  Governments  and  agree  to  their  pro-
 posals  to  meet  these  problems  on  a  long
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 term  basis.  But,  for  the  time  being  |  will
 request  the  Prime  Minister  and  also  the
 concerned  Ministries  here  to  rush  relief  and
 rescue  and  take  measures  to  help  them.  So
 far  we  have  not  heard  of  the  Army  being
 involved  in  Manipur  although  the  Manipur
 valley  is  under  water,  rivers  are  overflowing
 above  the  danger  mark  and  there  are  are
 also  some  breaches  to  rivers,  thus  causing
 havoc  to  heavily  populated  areas  and  there
 is  unprecedented  व  fresh  inundation  caus-
 ing  colossal  loss  of  property  and  life.

 To  provide  rescue  and  relief  measures
 in  these  areas  the  Government  of  India  may
 kindly  take  special  measures  immediately.

 With  these  words  ।  support  the  De-
 mands.

 DR.  PHULRENU  GUHA  (Contai):  Mr.
 Deputy-Speaker,  Sir,  |  stand  to  support  the
 Supplementary  Demands  for  Grants  in  re-
 spect  of  the  Budget  for  1989-90.  Though  |
 support  them,  still  ।  like  to  point  out  a  few
 things.

 A  large  number  of  women  work  in  agri-
 culture  but  they  do  not  have  any  facilities.  At
 least,  |  would  like  to  request  the  Government
 to  see  that  medical  care  is  provided  during
 prenatal  and  post-natal  periods  and  also  that
 creches  are  provided.  How  can  we  expect
 these  women  to  work  wholeheartedly  when
 we  o0  not  give  them  any  facilities  to  keep
 their  children  and  how  can  they  work  in
 peace?

 ।  would  like  to  point  out  that  we  have
 double  crops  in  many  of  our  places.  But  we
 do  not  have  that  facility  in  many  places
 because  there  is  no  water  arrangement.  |
 know  that  it  requires  a  large  amount  of
 money  to  start  a  big  irrigation  project.  But  |
 feel  that  small  irrigating  programme  can  be
 started  and  |  am  sure  that  we  can  produce
 more  ai  d  mre  food  products  in  ourcountry,
 specially  paddy.

 When  we  are  talking  of  the  villages,  |
 would  like  to  point  out  that  indigenous  sports
 are  very  much  neglected  as  far  as  the  villag-
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 ers  are  concerned.  |  request  the  concerned
 Minister  to  take  note  of  it.

 ।  would  like to  say  one  more  point.  |  have
 said  it  a  number  of  times.  Sir,  after  so  many
 years  of  independence,  we  do  not  have  any
 water  policy.  We  must  have  water  policy  in
 our  country.  Why  do  we  not  have  water  in
 many  places?  Even  in  many  constituency,
 you  will  be  surprised  to  note  there  is  no
 sweet  water  in  some  areas.  |  know  that  we
 can  have  a  plan,  but  we  cannot  start  all  the
 work  together.  But  if  there  is  a  plan,  if  there
 is  a  policy,  then  the  Government  can  follow
 it  each  year  bit  by  bit.  Again  |  request  the

 Government  through  you  to  have  water  policy
 inthe  country.  We  have  so  much  water  in  our
 country,  but  still  there  is  so  much  scarcity  of
 water  in  many  places.  There  are  two  ex-
 tremes.

 Sir,  with  great  pain,  |  would  like  to  point
 out  one  thing  about  family  welfare.  How  can
 you  expect  that  our  country  will  progress  if
 we  cannot  work  properly  on  family  welfare.
 So  much  money  has  been  spent  on  that
 account,  but  the  result  is  absolutely  nil,  |  am
 sorry  to  say.  |  know  that  those  who  write
 reports  will  say  “you  do  not  know  anything’.
 I  know  many  things  because  |  90  to  villages
 and  100  from  house to  house.  ।  you  goto  any
 village,  you  will  find  a  large  number  of  chil-
 dren  in  many  houses.  So,  if  we  see  only  the
 city  and  the  well-to-do  people  and  think  we
 have  done  good  work  on  family  welfare,  we
 are  wrong.  Unless  we  have  population  con-
 trol,  we  cannot  have  progress  in  ourcountry.
 Whatever  progress  we  make,  we  cannot  see
 them  because  the  number  of  heads  are
 increasing  year  by  ysar.

 Sir,  |  would  like  to  take  this  opportunity
 to  point  out  that  there  is  a  storm  in  my
 constituency,  in  Midnapore  and  in  Sunder-
 ban  area.  A  letter  has  been  written  to  me  by
 the  Agriculture  Minister  that  money  has  been
 given  to  West  Bengal  for  relief  work.  |do  not
 know  about  other  parts.  As  far  as  my  con-
 stituency  is  concerned,  |  hardly  see  any
 work.  Some  work  has  been  done,  but  it  is
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 almost  on  partisan  basis.  In  my  constituency
 in  some  areas,  peuple  live  on  betel  leaf.  That
 is  their  industry.  The  whole  of  the  northern
 India  is  enjoying  betel  leaf  from  that  area.
 The  betelnut  industry  is  all  finished.  Proper
 money  must  be  given  to  these  cultivators  so
 that  they  grow  betelnut.

 Last  of  all  lsay  that  Dighais  asea-shore
 holiday  place  for  West  Bengal.  We  do  not
 have  any  other  sea-shore  holiday  place.
 Government  of  India  have  accepted  that  and
 they  have  given  money  to  build  complex  for
 the  tourists.  But  we  do  not  have  TV  facilities.
 Now  a  days,  you  know  that  people  like  to
 enjoy  TV  particularly  in  holidays.  So  through
 you,  Sir,  |request the  Governmentof  India  to
 have  a  TV  Centre  for  the  Digha  area.

 With  these  words,  |  again  support  the
 Supplementary  Demands.

 [  Translation]

 SHRI  JANAK  RAJ  GUPTA  (Jammu):
 Mr.  Deputy  Speaker,  Sir,  first  of  all,  |  would
 like  to  congratulate  the  hon.  Finance  Minis-
 ter  for  the  way  he  contained  inflation  in  the
 country  and  stabilised  the  growth  rate.  While
 supporting  the  supplementary  demands  for
 grants,  |  would  like  to  submit  few  points
 about  these  Ministries  to  the  hon.  Minister.
 First  of  all,  |  would  like  to  submit  a  few  points
 about  Agriculture  Ministry  which  includes
 Department  of  Rural  Development  also.  A
 large  number  of  people  have  been  benefited
 from  the  schemes  launched  by  this  Depart-
 ment  particularly  the  ‘Jawahar  Rozgar
 Yojana’.  Work  is  going  on  smoothly.  Without
 going  into  details,  ।  would  like  to  say  only  this
 that  more  funds  are  required  to  be  provided
 for  it  so  that  greater  attention  may  be  paid.
 Special  attention  should  be  paid  to  the  areas
 suffering  from  acute  unemployment  and  lack
 of  irrigation  and  communication  facilities.

 Hon.  Sir,  |  want  to  congratulate  my
 leader  Shri  Rajiv  Gandhi  for  his  recent  an-
 nouncement  that  agriculture  would  be  con-
 sidered  at  par  with  the  industry.  It  is  a  wel-
 come  step.  Farmers  and  the  poor  rural
 population,  whose  main  occupation  is  farm-
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 ing,  will  be  much  benefited  from  it.  In  this
 connection  my  only  submission  is  that  more
 and  more  facilities  should  be  provided  to
 them  in  the  coming  years  and  this  should  be
 implemented  so  that  facilities  hitherto  avail-
 able  to  the  industry  could  be  made  available
 to  farmers  also.

 Hon.  Sir,  now  |  would  like  to  say  a  few
 words  about  the  Minister  of  Energy.  There  is
 an  acute  shortage  of  electricity  in  the  coun-
 try.  A  substantial  amount  is  given  to  indus-
 tries  as  subsidy  for  purchasing  generators.
 Inspite  of  it  there  is  acute  shortage  of  elec-
 tricity.  A  survey  was  conducted  in  Jammu
 and  Kashmir,  if  1am  not  wrong,  55,000  MW
 of  electricity  can  be  generated  there.  As
 many  as  three  or  four  projects  such  as  Salal
 and  Dulhasti  are  under  construction  in  the
 State.  More  hydel  projects  on  river  Chenab
 and  Jhelum  should  be  prepared  for  generat-
 ing  additional  electricity  by  investing  more
 funds.  But  they  should  not  meet  the  fate  of
 Dulhasti  project  which  has  been  going  on  for
 the  last  15  years  and  still  it  is  to  be  com-
 pleted.  |  have  come  to  know  that  an  agree-
 ment  with  a  foreign  firm  has  been  signed  in
 respect  of  this  project.  The  problem  can  be
 solved  if  more  money  is  spent  there  and  the
 pace  of  work  is  expedited.  ।  would  like to  add
 that  this  should  be  considered  and  work
 should  be  started  in  right  earnest.

 So  far  as  Information  and  Broadcasting
 Ministry  is  concerned,  it  is  true  that  lot  of
 work  is  being  done  and  Doordarshan  and
 Akashvani  are  working  well,  but  |  would  like
 to  say  one  thing  that  the  people  of  Poonch
 and  Rajouri  areas  of  my  constituency,  which
 are  very  backward  and  hill  areas,  cannot
 watch  the  programmes  telecast  by  Door-
 darshan  but  they  can  watch  the  programmes
 telecast  by  Lahore  TV.  As  it  does  not  involve
 much  expenditure,  Idemand  that  somefunds,
 should  be  earmarked  for  installing  a  relay
 T.V.  transmitter  there  so  that  people  living  in
 the  border  and  hill  areas  could  also  view  the

 good  programme  of  Doordarshan.

 As  regards  the  Ministry  of  Transport  ,  |
 would  like  to  say  that  lot  of  development  is

 taking  place  but  there  is  only  one  national
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 highway  in  Jammu  and  Kashmir  State,  which
 is  a  very  backward  State.  Only  35  km  of  this
 national  highway  from  Jammu  to  Poonch  is
 double  track  and  the  rest  of  the  highway  is
 single  track.  Keeping  in  view  heavy  trafficon
 this  highway,  there  is  a  need  to  double  the
 track  as  early  as  possible.  Apart  from  this,  |
 would  like  to  draw  your  attention  to  the
 performance  of  the  Ministry  or  Urban  Devel-
 opment.  Even  the  basic  amenities  like  drink-
 ing  water.  etc.  are  not  available  in  the  entire
 ‘Kandi  and  hilly  areas.  Drinking  water  has  to
 be  supplied  through  tanker  in  these  areas.
 However,  |  am  grateful  to  the  Government
 for  making  these  arrangements  because
 before  1987  people  had  to  cover  a  distance
 of  15  kms  or  more  to  fetch  drinking  water
 from  well  and  ponds.  Now  the  times  have
 changed  and  the  people  want  that  safe  and
 clean  drinking  water  is  supplied  to  them.
 Maximum  funds  should  be  allocated  for
 supplying  water  in  all  these  areas  so  that  the
 people  in  general  may  get  the  benefit  of  it.

 Regarding  Jammu  and  Kashmir,  |  would
 like  to  submit  that  its  economy  is  mainly
 dependent  ontourism.  But  as  you  are  aware
 the  arrival  of  tourists  in  the  State  has  been
 very  low  this  year.  Therefore,  in  order  to
 promote  tourism,  it  is  essential  to  make
 some  arrangements  by  which  the  tourists
 may  be  attracted  to  these  areas  and  which  in
 turn  will  ameliorate the  condition  of  the  people
 of  that  State.  Secondly,  ।  would  like  to  submit
 to  the  hon.  Minister  of  Finance  that  Jammu
 and  Kashmir  is  given  30  per  cent  of  the
 amount  in  the  form  of  grants  and  70  percent
 in  the  form  of  loans  whereas  other  hill  States
 of  the  special  category  are  given  90  per  cent
 amount  in  form  of  grants  and  10  per  cent  in
 the  form  of  loans.  Therefore,  what  |  feel  is
 that  this  state  is  heavily  burdened  as  it  has  to
 pay  the  amount  of  interest  on  these  loans
 and  also  has  to  meet  the  necessary  require-
 ments.  Therefore,  attention  should  be  paid
 in  this  direction  so  that  this  State  may  also  be
 treated  at  par  with  other  States.  |  am  grateful
 to  the  Hon.  Prime  Minister  for  having  in-
 creased  the  allocations  by  15.6  percent  over
 the  last  year’s  allocations.  But  this  increase
 is  not  sufficient  keeping  in  view  the  back-
 wardness  of  my  State  and  its  being  a  hilly
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 area.  ft  is  a  fact  that  State  Government  is
 also  making  considerable  efforts  but  it  is  not
 able  to  meet  the  demand.  Now  leh  agitation
 is  going  on  because  of  low  allocation  of
 funds.  The  present  allocation  is  3  per  cent  in
 its  case  and  it  is  8  ner  cent  in  respect  of
 Kargil.  The:  allocations  are  still  iower  in  case
 of  other  districts.  Therefore.  |  would  like  to
 submit  that  maximum  funds  should  be  allo-
 cated  to  the  Government  of  Jammu  and
 Kashmir for  undertaking  development  activi-
 ties  which  will  improve  the  condition  of  the
 people  of  the  State.  The  people  are  grateful
 to  the  Hon.  Prime  Minister  and  the  hon.
 Minister  of  Finance  for  paying  considerable
 attention  to  the  upliftment  of  the  people of  my
 State.  With  these  words,  |  support  these
 Demands.

 DR.G.S.  RAJHANS  (Jhanjharpur):  Mr.
 Deputy  Speaker,  Sir,  while  supporting  these
 Supplementary  Grants  |  would  like  to  submit
 a  few  points.

 |  fully  support  the  increased  amount  of
 funds  allocated  under  the  Jawahar  Rozgar
 Yojana  but  in  regard  to  the  difficulties  being
 faced  in  its  implementation,  |  would  like  to
 submit  that  the  rural  people  are  not  aware  as
 to  what  activities  can  be  undertaken  by  the
 Panchayats  under  the  Jawahar  Rozgar
 Yojana.  The  bureaucrats,  instead  of  adopt-
 ing  a  helpful  attitude,  have  been  creating
 obstructions  in  this  work.  They  mislead  the
 people  by  telling  them  that  they  can  take  up
 only  particular  activities  whereas  the  centre
 has  directed  time  and  again  that  apart  from
 the  15  per  cent  amount  reserved  for  the
 welfare  of  the  Harijans,  it  is  upto  the  Pan-
 chayats  to  utilise  the  rest  of  the  funds  in  the
 manner  in  which  they  like.  The  B.D.O.,  the
 C.O.  or  the  S.D.O.  of  the  area  mislead  the
 people  in  the  rural  areas  by  impressing  upon
 them  that  they  can  spend  funds  on  some
 particular  items  only  and  cannot  use  the
 funds  for  other  purposes.  |  have  observed
 that  the  rural  people  are  very  much  confused
 in  this  regard.  |  have  attend  many  public
 meetings  and  this  is  my  personal  expari-
 ence.  Therefore,  |  would  like  to  make  a
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 suggestion.  Now  when  almost  ail  the  vil-
 lages  have  been  covered  by  Television
 network,  some  specific  programmes  should
 be  shown  on  1.४.  to  educate  the  peopie
 about  the  activities  which  can  be  undertaken
 by  the  Panchayats  under  the  Jawahar  Rozgai
 Yojana.  People  should  be  toid  that  all  the
 powers  are  henceforth  vested  in  the  Pan-
 chayats  and  B.D.Os,  C.Os  or  the  Gram
 Sewaks  have  no  powers  whatsoever.  The
 vested  interests  which  these  bureaucrats
 previously  had,  have  now  been  quashed.
 Now  they  can  १0  longer  mislead  the  people.
 Therefore,  some  programmes  should  be
 prepared  and  shown  on  T.V.  quite  frequently
 to  impress  upon  them  the  fact  that  having
 aside  15  per  cent  funds  reserved  for  the
 welfare  of  Harijans,  the  Panchayats  are  free
 to  spend  rest  of  the  money  on  any  pro-
 gramme  as  per  their  desire.  To  illustrate  my
 point,  |  would  say  that  |  have  toured  a  large
 number  of  villages  and  people  in  these  vil-
 lages  have  asked  me  whether  न  is  a  fact  that
 they  are  not  entitled  to  get  loan  for  a  tubewell
 or  a  handpump  under  the  gawahar  Rozgar
 Yojana  as  the  B.D.O.  has  been  telling  them.
 Itold  them  that  |  can  give  it  in  writing  that  they
 are  empowered  to  instal  tubewells  under  the
 Yojana.  They  say  that  the  B.D.O.  has  been
 telling  them  that  if  they  try  to  instal  a  tubewell
 they  willbe  put  behind  the  bars.  What  |  mean
 tO  Say  is  that  people  are  being  misied.  There-
 fore,  acampaign  should  be  launched  in  this
 regard  through  the  vernacular  newspapers,
 the  radio  andthe  T.V.  The  people  living  in  the
 rural  areas  have  to  be  told  that  whatever
 schemes  are  formulated  inthe  Gram  Sabhas,
 all  of  them  can  be  undertaken  up  by  them.

 A  monitoring  committee  will  be  set  up.  |
 mean  to  say  that  the  people  have  whole-
 heartedly  supported  this  programme  but  they
 are  intimidated  by  the  bureaucrats  and  they
 should  be  rid  of  their  fear.

 ।  would  like  to  make  another  important
 point  in  regard  to  agriculture.  Today  it  is
 being  proposed  to  bring  agriculture  at  par
 with  industries.  It  is  being  observed  that  the
 middle,  small  and  marginal  farmers  are  leav-
 ing  agriculture  and  taking  up  other  activities.
 The  Government  should  at  least  find  out  the
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 reasons  responsible  for  this  phenomenon.
 Today  agriculture  is  not  a  very  remunerative
 job.  The  output  is  not  commensurate  to  the
 quantum  of  inputs.  This  is  abasic  and  simple
 principle of  economics.  This  should  be  under-
 stood.  Howsoever  we  brag  that  we  shall
 bring  agriculture  at  par  with  industries,  until
 we  go  deep  into  the  root  cause  of  the  prob-
 lem  we  shall  not  be  able  to  find  any  proper
 solution.  |  would  like  to  request  that  either  the
 price  of  the  inputs  should  be  fixed  directly  in
 proportion  to  that  of  the  output  or  remunera-
 tive  prices  should  be  ensured  to  the  farmers.
 The  farmers  do  not  get  remunerative  prices
 for  their  cash  crops.  Today  sugar  has  to  be
 imported  but  remunerative  prices  are  not
 given  to  the  cane-growers.  How  can  such
 contradictory  things  be  allowed  to  exist?
 This  needs  attention  of  the  government.
 Until  the  agriculturists  incentive,  they  will  not
 not  grow  sugarcane.  The  economic  policy
 should  be  framed  keeping  in  view  the  re-
 quirements  of  the  country.  We  cannot  buy
 any  commodity  in  without  paying  its  due
 price.  Hence,  why  should  the  sugarcane
 grower  sell  his  sugarcane  if  he  does  not  get
 the  remunerative  price  for  it.  This  aspect
 looked  into.  This  problem  does  not  exist  in
 one  State  only  but  is  common  to  all  Hindi
 speaking  States.  The  sugarcane  growers
 have  to  pay  frequent  visits  for  3-4  years  for
 getting  the  payment  for  the  sugarcane  sup-
 plied  by  them  to  the  mill  owners.  The  position
 in  case  of  private  mills  is  far  better.  |  would
 like  to  say  that  in  Bihar,  the  private  sugar  mill
 owners  make  prompt  payment for  the  sugar-
 cane  but  in  the  public  corporations  payment
 is  not  made  even  after  2  years.  This  a  very
 serious  problem  which  requires  and  empiri-
 cal  approach.  ।  this  is  not  done,  the  farmers
 will  stop  growing  sugarcane  and  will  shift
 over  to  some  other  crops.  After  all,  to  what
 extent  can  be  Government  resort  to  im-
 ports?

 The  Government  has  made  a  tremen-
 dous  economic  progress  but  just  think  over
 it  with  a  cool  mind.  ।  am  not  talking  of  the
 whole-sale  prices.  But  just  see  the  position
 in  respect  of  the  retail  prices  in  the  market.
 Now-a-days  prices  have  been  skyrocketing.
 Persons  belonging  to  the  fixed  income  group
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 have  been  hit  hard.  |  submit  it  in  all  hum-
 bleness  and  not  by  way  of  criticism.  Today
 the  gap  between  the  rich  and  the  poor  has
 been  widening.  |  am  stunned  to  see  the
 condition  prevailing  in  Delhi  and  feel  that
 Dethi  will  never  be  able  to  understand  the
 woes  of  the  people  of  Jhanjharpur  in  Bihar,
 where  people  find  it  hard  to  manage  two
 square  meals.  The  people  of  Jhanjharpur
 see  Delhi  on  their  T.V.  sets,  with  a  feeling
 that  it  is  altogether  a  different  world  which  is
 beyond  their  reach.  These  days  a  new  cul-
 ture  called  the  Maruti  Culture  is  developing
 in  Delhi.  There  are  10  marutis  in  certain
 families  in  Delhi  and  even  a  8th  or  10th  class
 student  of  such  a  family  has  his  own  car.  Has
 anybody  ever  thought  of  the  source  from
 where  such  a  huge  sum  of  money  is  coming
 to  the  business  class  who  has  managed  to
 purchase  a  maruti  for  each  one  of  their
 youngsters  in  the  family.  The  Government
 daily  gives  an  advertisement  in  the  newspa-
 pers.

 [English]

 ‘We  are  coming  to  meet  you,  business-
 men’.

 [  Translation]

 How  many  businessmen  have  you  vis-
 ited?

 [English]

 You  never  go  to  meet  them.

 [  Translation]

 In  fact,  the  persons  belonging  to  the
 fixed  income  group  have  been  made  to
 starve  and  on  the  other  hand  the  persons
 having  black  money  in  their  possession  are
 prospering.  People  feel  agitated  over  this
 state  of  affairs.  The  Government  should  try
 to  take  steps  to  bridge  this  gap  between  the
 poor  and  the  rich.  ।  one  person  owns  a
 maruti,  everyone  should  own  it  and  not  that
 only  a  few  should  own  it.  This  is  extremely
 surprising  that  the  people  living  in  the  slums
 are  unable  to  manage  their  daily  meals.  All
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 this  is  happening  in  front  of  us  in  Delhi.  If  the
 Government wants  to  give  reliefto  the  people
 belonging  to  the  fixed-income  group,  it  may
 do  so  but  it  should  take  strict  action  against
 the  persons  with  black  money.  |  do  not  want
 that  indiscriminate  raids  should  be  conducted
 but  these  should  cover  all  places  and  per-
 sons.  However,  the  Government  have  got
 the  services  of  the  intelligence  at  their  dis-
 posal  and  with  their  help,  it  should  find  out
 the  names  of  the  persons  who  are  amassing
 black  money.  The  names  of  such  persons
 should  be  published  in  the  newspapers  and
 shownon  the  television  cs  that  they  could  be
 exposed.

 |  would  also  like  to  submit  that  there
 should  be  some  such  arrangement  that  the
 life  of  a  person  falling  a  victim  of  natural
 calamity  in  our  country  gets  insurance  cover
 automatically  so  that  his  family  may  get  Rs.
 25-50  thousand.  the  family  of  a  person  with
 comparative  lower  income  should  be  paid
 more  amount  of  compensation.  In  the  iast
 year’s  earthquake  in  my  State,  thousands  of
 people  died  but  their  families  did  not  get
 adequate  amount  of  relief.  |  have  voiced  in
 Lok  Sabha  the  feelings  of  the  people  on  a
 number  of  occasions  but  nothing  tangible
 has  been  done  by  the  government  in  that
 direction.  Natural  calamities  do  strike  some
 part  of  our  country  or  the  other  every  year.
 Hence  the  Government  should  formulate  a
 policy  in  this  regard  on  the  lines  of  the  policy
 framed  to  bring  the  jhuggi  jhonpri  dwellers
 under  the  insurance  cover  so  that  if  a  person
 belonging  to  the  low-income  group  dies  on
 that  account,  a  sum  of  Rs.  50  thousand  or
 one  lakh  is  automatically  paid  to  his  family  so
 as  to  save  them  from  starvation.

 In  the  end  ।  would  tike  to  add  that  flood
 iS  ०  perennial  problem  in  some  areas.  Cnina
 has  almost  controlled  floods  in  its  territory,
 why  can  not  we  do  the  same  in  our  country?
 As  regards  the  revival  of  sick  industries  in
 this  country,  if  the  Government  succeeds  in
 its  efforts  they  are  making  in  this  direction.  it
 will  be  a  very  big  achievement.
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 While  concluding  ।  would  like  to  submit
 that  in  the  last  year’s  Budget  it  was  proposed
 to  launch  ‘Kutir  Jyoti’  programme.  tn  this
 regard,  Shri  Ram  Bhagat  Paswan  may  say
 that  only  a  few  places  inhabited  by  Sched-
 uled  Castes  and  Scheduled  Tribes  in  Bihar
 have  been  benefited  by  this  scheme.  Elec-
 tric  poles  had  been  provided  there  5  to  7
 years  back  but  electricity  transmission  is  yet
 to  start  in  these  places.  Bihar,  which  tops  in
 production  of  coal,  is  utterly  lacking  in  power
 supply.  You  can  not  avoid  the  issue  by
 merely  saying  that  this  is  a  State  subject.

 ॥  is  a  fact  that  our  country  has  made
 commendable  progress  on  the  economic
 front  but  much  remains  to  be  done  for  the
 welfare  of  the  weaker  sections  and  the  poor.

 [English]

 MR.  DEPUTY-SPEAKER:  We  adjourn
 for  Lunch  to  re-assemble  at  2.05  p.m.

 13.03  hrs.

 The  Lok  Sabha  then  adjourned  for  Lunch
 till  five  minutes  past  Fourteen  of  the  clock.

 The  Lok  Sabha  re-assembled  after  Lunch
 at  ten  minutes  past  Fourteen  of  the  Clock

 [MR.  DEPUTY-SPEAKER  in  the  Chair]

 SUPPLEMENTARY  DEMANDS  FOR
 GRANTS  (GENERAL),  1989-90

 [English]

 SHRI  MAHABIR  PRASAD  YADAV
 (Madhepura):  Mr.  Deputy-Speaker,  Sir,  |
 rise to  support the  Supplementary  Demands
 for  Grants  to  meet  the  expenditure  of  the
 CentraiGovernment.  suppor the  Demands
 because  India  is  facing  externai  threats,
 internal  difficulties  and  so  many  other  prob-
 lems.  ।  that  situation  obtaining,  it  is  but
 naturai  that  Government  will  come  forward
 with  Supplementary  Demands.  India  is

 passing  through  3  critical  juncture.  India  is



 393.0  Suppl.  Dem.

 facing  so  many  external  threats.  In  that  situ-
 ation  obtaining,  it  is  but  natural  for  the  Gov-
 ernment  to  demand  more  and  more  from  the
 nation.  But,  Sir,  |  have  to  draw  the  attention
 of  the  Government  to  certain  very  important
 matters  which  |  feel  it  is  necessary  for  the
 Government  to  take  note  of.

 Government  has  to  see  to  all  the  sec-
 tors  of  our  economy.  Attention  of  the  Gov-
 ernment  has  been  drawn  to  the  cases  of
 down-trodden  people  like  the  Harijans,
 Scheduled  Castes  and  the  Scheduled  Tribes.
 The  upper-class  people  are  doing  well.  But
 the  middle-class  people  are  not  given  their
 due.  |  will  put  it  in  this  way  that  the  middle-
 class  people  are  backbone  of  the  society.
 Pandit  Jawaharlal  Nehru  in  his  “Glimpses  of
 the  World  Historyਂ  had  written:  ‘Middle-class
 people,  starving  and  dispossessed,  will  turn
 revolutionary.”  It  is  a  fact  that  in  Bihar  there
 are  certain  young  people  who  are  leading
 the  revolutionary  agitation.  ।  is  not  that  they
 intend  ic  be  revolutionary.  But  they  have
 been  compelled  to  be  revolutionary  in  the
 situation  obtaining.  The  point  is  that  the
 middle-class  youth  are  not  being  given  any
 opportunity.  They  have  obtained  the  highest
 degrees,  as  far  as  education  is  concerned.
 But  they  are  not  getting  simple  jobs.  They
 are  not  getting  even  third-class  jobs.  |  would
 like  to  quote  again  that  in  Bihar  from  1981
 onwards  not  a  single  appointment  has  been
 made  in  the  University  or  in  its  constituent
 colleges.

 You  can  well  imagine  the  fate  of  those
 bubbling  youths.  What  will  they  do?  Where
 can  they  go?  ।  their  conditions  are  not
 taken  into  consideration,  they  will  become
 revolutionary.

 Iwill  quote  one  example.  In  Bihar,  in  the
 Nehru  Yuvak  Kendras,  even  Sons  of  the  Soil
 are  not  being  given  opportunities.  Considers
 are  being  sent  in  the  Nehru  Yuvak  Kendras.
 The  incharge  of  the  NYK,  who  goes  from
 outside,  takes  one  or  two  persons  from  out-
 side.  And  Binar  people  are  not  getting  even
 that  opportunity  to  avail  of.  Therefore,  |  will
 point  it  out  to  the  Government  that  Sons  of
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 the  Soil  should  be  at  least  given  this  oppor-
 tunity  in  the  NYKs.

 In  these  Supplementary  Demands,  a
 subsidy  to  the  new  industrial  units  in  the
 selected  backward  districts  of  30  crore
 population  have  been  proposed  here.  Seven
 districts  in  Bihar  are  such  where  there  are  no
 indusiries.  Seven  districts  out  of  39  districts
 are  such  where  even  small  scale  industries
 are  not  there.  So,  |  point  out  that  for  the  sake
 of  justice,  no-industry  district  should  not  be
 deprived  of  that  opportunity  to  have  one
 single  industry.

 Bihar  is  the  richest  State  where  the
 poorest  of  the  poor  live.  ॥  has  got  mines  and
 minerals  and  supply  is  made  from  Bihar to  all
 over  India.  Outsiders  from  Bihar  are  getting
 everything  in  matters  of  service,  in  matters  of
 industries,  in  matters  of  business.  Outsiders
 are  getting  the  lion's  share  in  matters  of
 industries,  business  and  service.  But  Bihar
 people  are  not  getting  anything.  One  thing
 that  |  will  point  out  to  the  Government  is  this.
 In  matters  of  primary  and  higher  education,
 Bihar  is  at  the  lowest.  In  Bihar,  18  per  cent
 people  are  educated.  Even  in  university
 education,  Bihar  has  not  reached  that  stage
 in  terms  of  national  average.  There  are  nine
 universities  for  eight  crore  people  whereas
 in  U.P.,  there  are  22  universities  for  eleven
 crcre  people.  |  am  making  a  case  for  Bihar.
 The  case  of  Bihar  must  be  considered  in  the
 light  of  the  fact  which  |  have  stated  here.

 Eveninsmall  matters,  Bihar  is  neglected.
 Mr.  Panja  knows  it  well.  In  Saharsa,  the
 Divisional  Headquarter  of  the  Income-tax
 Office  was  removed  and  shifted  10  Purnia.
 However,  with  the  intervention  of  Shri  Panja,
 the  Income-tax  Office  has  been  re-shifted  to
 Saharsa.  At  present  the  Income  Tax  office  is
 in  a  rented  house  and  the  Government  has
 to  make  a  payment  of  huge  amount.  |  will
 suggest  that  land  be  acquired,  the  house  be
 built  and  the  Income  Tax  Office  be  located
 there  for  all  times  to  come.

 The  Government  of  India  and  the  Prime
 Minister  have  limitations,  |  understand.  But
 the  Government  is  of  the  people,  for  the
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 people  and  by  the  people  and  the  Govern-
 ment  should  look  to  all  corners,  all  sections,
 and  allsectors;  and  that  willbe  justice.  ।  think
 no  people,  no  section,  no  sector  should  be
 deprived  of  any  opportunity  that  is  due  to
 them.

 There  is  political  democracy  at  present:
 but  economic  democracy  has  not  come  to
 the  doors  of  the  poor  peopie  or  the  middle-
 class  people.  Therefore  |  will  advocate  that
 for  the  purpose  of  economic  democracy  or
 for  the  purpose  of  socialist  pattern  of  society,
 it  is  but  natural  for  the  Government  to  see
 that  all  the  people  get  their  share  or  due.

 With  these  words,  |  thank  you.

 SHRI  SRIBALLAV  PANIGRAHI  (Deog-
 arh):  Mr.  Deputy  Speaker  Sir,  ।  raise  to
 support  the  Supplementary  Demands  for
 Grants.  This  is  the  first  batch  of  Supplemen-
 tary  Demands  for  Grants  for  the  current
 financial  year.  It  includes  25  grants  and  this
 involves  an  additional  cash  outgo  of  Rs.
 47.75  crores  only.  Out  of  this  Rs.  47.75
 crores,  the  subsidy  to  the  new  industrial
 units  inthe  selected  backward  areas  amounts
 to  Rs.  30  crores  and  the  remaining  Rs.  17.75
 crores  is  under  the  head  of  paymentof  arrear
 dues  to  the  daily  rated  muster  roll  workers  of
 CPWOD  in  terms  of  the  judgement  of  Su-
 preme  Court.

 These  are  welcome  features  because
 as  you  know  our  objective  is  to  remove
 regional  imbalances.  Although  we  are  trying
 in  that  direction,  it  is  also  a  fact  that  there  is
 the  problem  of  regional  imbalance.  It  is  very
 much  there  in  different  parts  of  the  country.
 In  the  industrially  backward  areas,  entrepre-
 neurs  are  not  coming  forward  under  normal
 conditions  to  set  up  industries.  Therefore  a
 payment  of  subsidy  is  very  much  necessary
 and  essential.  That  way  it  is  welcome  that  a
 provision  of  Rs.  30  crores  is  there  under  this
 head.

 Anexpenditure  of  Rs.  17.75  crores  which
 is  necessitated  to  comply  with  the  situation
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 arising  out  of  the  Supreme  Court  judgement
 also  cannot  be  helped.  But  one  thing  |  would
 say  in  this  connection.  When  the  Govern-
 mentof  India  and  the  different  State  Govern-
 ments  are  regarded  as  the  ideal  employers,
 why  are  they  waiting  for  the  Supreme  Court
 or  the  High  Courts  to  pass  some  judgements
 reiating  to  the  wages  etc.,  of  the  working
 class?  As  a  matter  of  fact,  the  Government
 of  India  and  the  different  State  Governments
 should  take  a  very  liberal  approach  in  this
 regard.  They  should  not  allow  such  matters
 to  go  to  the  High  Courts  or  the  Supreme
 Court  thereby  subjecting  the  working  class
 to  a  great  deal  of  harassment.  Therefore,
 outside  the  court  and  within  a  reasonable
 time  these  all  things  should  be  settled  through
 Negotiations  with  the  workers’  Unions  and
 associations.

 Sir,  there  are  adjustments  to  the  tune  of
 Rs.  727.48  crores  in  these  Demands.
 Jawahar  Rozgar  Yojana  is  the  major  item  to
 the  tune  of  Rs.  500  crores  in  this  amount  of
 Rs.  727.48  crores.  Jawahar  Rozgar  Yojana
 we  have  been  discussing  in  this  House
 separately  also.  This  is  a  welcome  feature
 meant  to  provide  employment  at  least  to  one
 member  from  every  family  below  the  pov-
 erty  line  in  the  rural  areas.  This  Yojana  is  a
 landmark  of  this  year  and  is  a  befitting  tribute
 to  the  memory  of  late  Pandit  Jawahar  Lal
 Nehru,  the  chief  architect  of  modern  Inaia.
 Under  Jawahar  Rozgar  Yojana  sufficient
 number  of  engineers  should  be  posted  in
 every  block  otherwise,  |  am  afraid,  its  imple-
 mentation  may  not  go  according  tothe  sched-
 ule.  These  works  are  going  to  the  executed
 through  village  committees.  So  we  should
 see  that  these  people  are  not  subjected  to
 harassment  and  also  there  is  no  element  of
 corruption  whatsoever  in  this  work  other-
 wise  people  may  get  dis-interested  and  even
 frustrated  and  the  purpose  underlying  this
 scheme  may  also  get  somewhat  defeated.

 There  is  an  item  called  Social  Forestry
 under  the  Jawahar  Rozgar  Yojana  but  since
 this  scheme  has  been  launched  after  the
 onslaught  of  the  monsoons  in  many  areas  it
 is  just  a  matter  of  past  for  this  year.  We  have
 to  write  off  this  item  for  this  year.
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 Here  |  would  aiso  like  to  say  that  it  is  a
 tribute  to  the  Government  of  India  tor  having
 managed  the  economy  of  the  country  quite
 well  and  they  deserve  congratulations  as
 after  three  consecutive  years  of  drought  we
 have  done  very  well  in  the  fieid  of  agriculture
 and  also  industrial  growth  is  around  9  per
 cent.  The  overall  growth  is  more  than  5.5  per
 cent.  The  economy  of  the  country  is  poised
 for  an  all  time  high  growth.  The  targets  fixed
 for  the  Seventh  Plan  both  in  agriculture  and
 industrial  growth  are  going  to  be  exceeded.
 This  is  no  less  achievement  for  the  Govern-
 ment  of  India.  This  is  a  very  crucial  period.
 The  Seventh  Plan  is  coming  to  its  close.  We
 are  now  preparing  for  the  Eighth  Plan.  The
 country  is  poised  for  a  higher  growth  rate.
 The  efforts  of  the  Government  of  India  for
 containing the  deficit  should  be  commended.
 The  deficit  was  quite  disturbing.  That  has
 been  contained  to  some  extent.  Despite  all
 this,  strict  measures  are  calied  for  on  the
 rising  prices  front  to  contain  inflation.

 Another  area  of  concern  is  about  the
 balance  of  payments.  ॥  needs  to  be  taken
 care  of  alongwith  the  export  drive.  There  is  a
 need  for  discipline  to  avoid  unnecessary
 imports.  Import  of  luxury  goods  should  be
 curtailed.  More  efforts  should  be  there  to
 maximise  the  exports.  Government  of  India
 should  take  more  precautions  in  this  direc-
 tion  so  that  the  prices  do  not  rise  and  the
 balance  of  payments  position  improves.

 ।  Translation]

 SHRI  RAM  BHAGAT  PASWAN  (Ros-
 era):  Mr.  Deputy  Speaker,  Sir,  |  rise  to
 support  the  Demands  for  Supplementary
 Grants  presented  by  the  hon.  Minister.  Our
 country  is  making  steady  strides  in  the  field
 of  science  and  technology.  The  programmes
 for  strengthening  the  unity  and  integrity  and
 the  basis  of  equality  in  our  country  have
 been  undertaken  under  the  leadership  of
 Shri  Rajiv  Gandhi.  While  supporting  it  |  would
 like  to  place  certain  demand  before  the  hon.
 Minister  so  that  the  regional  disparities  exist-

 ing  in  our  country  are  removed.

 Mr.  Deputy  Speaker,  Sir,  with  each
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 passing  day  the  problem  of  unemployment
 is  assuming  serious  dimensions.  Every  year
 lakhs  of  educated  youths  are  coming  out  of
 the  Colleges  in  this  country  but  these  edu-
 cated  youths  are  not  getting  any  jobs.  On  the
 other  hand,  even  the  illiterate  persons  are
 without  any  means  of  livelihood.  As  a  result,
 a  number  of  people  living  below  the  poverty
 line  in  Bihar  and  Uttar  Pradesh  are  migrating
 from  their  villages  to  he  cities  in  search  of
 employment.  |  would  like to  request  the  hon.
 Minister  that  in  order  to  solve  the  problem  of
 unemployment,  at  least  10  industries  should
 be  setup  in  the  States  of  Bihar  where  exces-
 sive  rainfall  and  drought  have  been  the
 regular  features.  Even  this  year  it  is  reeling
 under  floods  and  the  agriculture  labourers
 and  the  educated  unemployed  are  migrating
 from  this  state.  Hence  provisions  should  be
 made  for  some  cottage  industries  in  this
 region.

 Mr.  Deputy  Speaker,  Sir,  |  would  like  to
 thank  the  hon.  Prime  Minister  Shri  Rajiv
 Gandhi,  who  wants  to  make  available  em-
 ployment  opportunities  to  the  crores  of  the
 downtrodden  through  this  Jawahar  Rozgar
 Yojana.  Under  this  scheme,  employment
 opportunities  are  going  to  be  provided  to  4
 crore  people  living  below  the  poverty  line.
 Besides,  30  per  cent  reservation  has  been
 provided  for  the  women.  Under  this  scheme,
 jobs  will  be  provided  on  the  basis  of  ‘One
 family  one  job’.  The  hon.  Prime  Minister
 deserves  our  congratulations  for  the  same.
 Today  the  myriads  of  people  of  this  country
 have  been  expressing  their  gratitude  to  him
 for  his  efforts  to  solve  the  problem  of  unem-
 ployment  by  launching  Jawahar  Rozgar
 Yojana.

 Mr.  Deputy  Speaker,  Sir,  the  people  do
 not  get  the  whole  amount  of  the  sum  of  Rs..
 25  thousand  which  the  Government  ad-
 vances  to  these  persons  through  the  banks
 for  the  purpose  of  starting  their  own  busi-
 ness  or  for  self  employment.  It  is  being
 misused.  Therefore,  my  submission  is  that
 at  least  a  sum  of  Rs.  1  lakh  should  be  given
 to  each  unemployed  youth  so  that  hecan  set
 up  his  own  business  or  some  industry  be-
 cause  with  an  amount  of  Rs.  15  to  25  thou-
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 sand,  nobody  can  start  his  own  business  or
 industry.  Sick  industries  in  Bihar  should  be
 revived  by  giving  them  financial  assistance.
 Thirty  thousand  workers  of  Ashok  Paper  Mill
 have  been  rendered  jobless.  Therefore,  the
 mill  should  be  reopened  ~ithout  any  further
 delay.  The  irresponsible  attitude  adopted  by
 the  Members  of  opposition  parties  towards
 the  steps  taken  by  our  Prime  Minister  to
 solve  the  problem  of  unemployment  is  higlily
 regrettable.  They  have  abetrayedthe  masses
 of  India.  They  have  wasted  the  valuable  time
 ofthis  August  House.  Their  offending  behav-
 jour  in  the  House  is  unbecoming  of  them.
 The  people  of  India  will  never  forgive  them
 because  they  have  hurt  the  feclings  of  the
 people  of  India.

 Mr.  Deputy  Speaker,  Sir,  whenever  any
 socialistic  measure  has  been  taken  for  the
 welfare  of  the  society  and  in  the  interest  of
 the  country,  our  opposition  brethren  have
 always  opposed  it.  Had  they  lent  their  sup-
 port  to  anyone  of  those  constructive  meas-
 ures,  such  as  Zamindari  abolition  or  Pan-
 chayati  Raj  etc.  brought  forward  in  the  Lok
 Sabha,  they  could  have  been  passed  very
 smoothly.  The  opposition  parties  do  not
 realise  this  thing  that  Shri  Rajiv  Gandhi  has
 strengthened  the  Panchayati  Raj  system  for
 strengthening  the  democracy.  When  the
 Members  of  the  opposition  realised  that  they
 have  lost  the  public  sympathy  due  to  their
 approach  towards  the  Panchayati  Raj  Bill,
 they  played  the  gimmick  of  resignations  to
 save  their  skin.  But  they  have  betrayed  the
 people  of  India  by  resigning  their  seats  in  the
 Lok  Sabha.

 Sir,  |  would  like to  request the  officers  of
 Planning  Commission  to  make  an  appraisal
 of  the  schemes  started  in  North  Bihar  in
 order  to  find  out  the  extent  to  which  these
 schemes  have  been  successful.  After  inde-
 pendence,  a  number  of  schemes  relating
 flood  control,  power  generation  and  trans-
 port  etc  were  launched  but  they  have  been
 failed  to  achieve  desired  result.  Sitting  in
 luxurious  rooms,  they  formulate  schemes
 which  do  not  conform  to  the  local  needs.
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 Hundreds  of  Millions  of  Rupees  have  been
 spent  on  flood  control  since  independence
 but  it  has  not  proved  fruitful.  Today,  more
 people  are  being  swept  away  by  flood  water
 and  crops  on  large  areas  are  destroyed.  But
 itis  regretted  that  they  make  utopian  schemes
 which  have  no  relevance  to  the  reality  andon
 being  asked,  many  of  the  officers  say  that
 flood  water  irrigates  our  land.  But  they  do  not
 think  of  the  loss  caused  by  floods.

 Sir,  ।  would  like  to  say  that  there  are
 three  schemes  for  flood  controling  Bihar.  A
 dam  is  proposed  to  be  constructed  at  Badat
 which  is  an  originating  point  of  a  river.  The
 other  river  which  causes  flood  havoc  every
 year  is  Kamla  Balan.  We  have  to  construct  a
 dam  at  Shishapani  which  is  situated  in  Nepal.
 Athird  dam  is  required  to  be  constructed  on
 Bagmati  river.  ह  adam  is  constructed  there,
 power  could  be  supplied  not  only  to  Bihar  but
 to  the  entire  country.  Do  they  not  realise  the
 small  schemes  should  be  formulated?  They
 construct  dams  which  collapse  within  two
 months.  They  construct  dams  during  the
 rainy  season  and  not  inthe  dry  season.  Dam
 should  be  constructed  during  they  dry  sea-
 son,  when  plenty  of  soil  is  available.  Flood
 control  scheme  of  Kamla  Balan  river  should
 be  extended  to  river  Ganga.

 Housing  Boards  should  be  set  up  in
 villages  also.  At  present  these  boards  are
 setupurban  areas  only.  These  Boards  should
 be  setup  inruralareas  also.  The  poor  people
 of  villages  are  still  living  in  mud  Houses.
 People  belonging  to  Scheduled  Castes  are
 still  living  in  thatched  houses  in  which  they
 are  exposed  to  the  vagaries  of  the  weather
 and  they  have  to  bear  with  it.  Therefore,
 Housing  Boards  should  be  set  up  in  villages
 also  as  inthe  case  of  urban  areas  and  quality
 houses  should  be  constructed  for  allotment
 to  the  poor  and  the  poor  belonging  to  middle
 income  group.

 Similarly,  under  ‘Indira  Awas  Yojana’,  a
 sum  of  Rs.  1800  was  provided  earlier,  now
 this  amount  has  been  raised  to  Rs.  6000.
 With  this  amount,  only  a  shed  of  tin  is  laid
 which  collapses  after  a  short  duration.  This
 type  of  flats  are  given  to  the  poor  people.  In



 401  Suppl.  Dem.

 order  to  provide  pucca  houses  for  them,
 more  amount  is  required  to  be  given  under
 the  scheme.  The  plinth  area  of  the  House
 may  be  reduced  to  1  sq.  feet  but  only  quality
 Houses  should  be  constructed,  which  have
 a  life-span  of  at  least  20  years.  There  is  no
 use  in  constructing  Houses  which  collapse
 within  a  period  of  2  to  4  months  of  tneir
 construction.  The  rain  water  enters  into  their
 House,  due  to  which  their  Houses  collapse
 and  people  living  in  those  Houses  fall  sick.
 Therefore,  pucca  Houses  should  be  con-
 structed  for  Harijans.

 Acute  drinking  water  problem  still  per-
 sists  in  the  rural  areas  and  the  people  have
 to  drink  water  of  the  ponds  and  tanks.  Tu-
 bewells  go  out  of  order  in  the  flooded  areas.
 The  Government  should  give  special  grants
 to  the  people  living  in  such  areas  so  that
 problem  of  drinking  water  could  be  solved.

 Now  |  come  to  the  problem  of  rural
 electrification.  |hope  that  rural  electrification
 would  be  completed  during  the  Eighth  plan
 penod.  Old  age  pension  given  by  the  Gov-
 ernment  should  be  increased  to  atleast  Rs.
 100.

 With  these  words,  |  thank  you  and
 support  these  Demands for  Grants  and  hope
 that  our  Demand  in  respect  of  Bihar  will  also
 be  met  by  the  Government.

 [English|

 SHRI  BIPIN  PAL  DAS  (Tezpur):  Mr.
 Deputy-Speaker,  Sir,  while  supporting  the
 Supplementary  Demands for  Grants,  |  would
 like  to  concentrate  myself  today  only  on  one
 problem  and  that  is  the  problem  of  regional
 inibalance.  This  is  a  serious  problem  which
 often  leads  to  socia!  and  political  unrest.

 |  am  in  favour  of  the  Central  Govern-
 ment  doing  everything  possible to  strengthen
 financially  those  States  which  are  financially
 very  weak  and  there  is  not  enough  scope  ‘or
 them  to  improve  their  situation.  As  an  ex-
 amole,  ।  would  like  to  cite  the  case  of  my
 State,  Assam.  Assam  is  one  of  the  most
 backward  State  in  the  country  in  spite  of
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 there  being  abundant  natural  resources. The
 per  capita  Net  Domestic  Product  of  Assam
 at  current  prices  of  1986-87  was  Rs.  2204.3
 as  against  the  national  average  of  Rs.  2974.5.
 During  early  fifties,  it  was  higher  than  the
 national  average  and  since  the  sixties,  the
 picture  has  reversed.  The  growth  of  per
 capita  income  in  Assam  between  1970-71
 and  1985-86  was  0.8  per  cent  as  against
 national  growth  of  1.6  per  cent.  The  gap  has
 widened  further  and  further  over  the  years.

 Assam's  economy  is  based  on  agricul-
 ture.  But  occasional  droughts  and  several
 waves  of  flood  every  year  have  crippled  this
 economy.  Most  of  the  districts  of  Assam
 have  been  declared  as  no-industry  districts.
 Lack  of  infra-structural  facilities  is  the  main
 hurdle  in  the  path  of  industrialization.  There-
 fore,  power  and  communications  should  be
 given  priority  consideration  in  Assam  and
 special  emphasis  should  be  given  on  devel-
 oping  industries  based  on  locally  available
 raw  materials.

 Assam  produces  jute,  but  jute  growers
 are  compelled  to  sell  it  at  throw-away  prices
 due  to  absence  of  adequate  number  of  jute
 purchasing  centres  of  theJ.C.|.  Thereis  only
 one  jute  mill  in  Assam  and  that  too  very
 smail,  whereas  there  is  scope  for  at  least
 four  jute  mills  of  reasonable  size.

 The  annual  production  of  natural  gas  is
 2100  million  cubic  metres,  out  of  which  900
 million  cubic  metres  are  being  flared  and
 burnt  out.  A  great  potential  for  industrialisa-
 tion  is  being  criminally  wasted  every  day.

 Assam  was  the  first  State  to  produce  oil
 in  india  and  is  still  a  major  oil  producer.  But
 we  are  being  denied  a  just  and  rational
 quantum  ot  royalty  on  oil.

 We  are  the  highest  producer  of  tea  in
 India.  Assam  produces  56  percent  of  Indian
 tea.  Butthe  central  excise  duty  on  Assam  tea
 is  the  highest  in  the  country  whereas  Assam
 has  not  yet  been  allowed  to  levey  acess  on
 land  producing  tea  and  coal.

 Assam  has  tremendous  potential  for
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 hydel  production  which  according  to  experts
 is  about  25000  MW.  But  at  the  end  of  1986-
 87  the  total  installed  capacity  of  power  in  the
 State  stood  at  only  484.4  M.W  and  even  that
 has  not  been  fully  and  properly  utilised.  The
 actual  generation  is  about  220  M.W.

 Banking  facilities  in  Assam  are  still  poor
 and  inadequate.  Because  of  transport  difti-
 culties  and  difficult  geographic  locations,  the
 price  situation  in  Assam  is  perhaps  the  worst
 in  the  country.

 Employment  opportunities  are  extremely
 limited  and  without  industrialisation  and
 development  of  agro-based  industries
 employment  generation  will  continue  to  be
 lagging  behind.

 There  is,  therefore,  an  urgent  need  for
 the  Centre  to  come  to  the  aid  of  the  State  in
 order  to  augment  its  resources  and  help  the
 State  to  mobilise  its  own  resources.

 |  know  the  Centre  has  been  trying  to
 help  Assam  in  various  ways.  l  also  know  that
 the  present  Government  of  Assam  has  failed
 to  make  proper  use  of  funds  made  available
 to  them.  By  sheer  mismanagement  and
 because  of  lack  of  political  will  they  have
 created  a  financial  crisis  in  Assam.

 But,  Sir,  lam  concerned  more  about  the
 lot  of  our  people.  Inthe  name  of  the  State  and
 the  people  |  appeal  to  the  Government  to
 come  to  the  aid  of  the  people  and  take  the
 following  measures  so  that  enough  resources
 may  be  made  available  ior  the  development
 of  the  State.

 1.  The  oil  royalty  should  be  raised
 to  the  standard  level  and  it  should
 he  revised  every  two  years.

 2.  Thecapacity  of  the  State  to  raise
 sales  tax  on  crude  oil  should  be
 unfrozen.  Today  it  is  frozen  at
 4%.  So,  it  should  be  unfrozen  by
 suitably  amending  Central  Sales
 Tax  Act  of  1956.
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 3.  Oil  India  Ltd,  and  ONGC  should
 be  advised  to  withdraw  their
 cases  in  the  Supreme  Court
 against  the  Rural  Development
 Cess  recently  sought  to  be  lev-
 ied  on  mineral  oils.

 The  President  may  be  requested
 10  kindly  give  his  assent  to  the
 Rural  Plantation  Labour  Welfare
 Billof  1986  without  further  delay.

 Enabling  legislation  should  be
 brought  forward  by  the  Central
 Government  at  an  early  date  for
 the  levy  of  consignment tax  which
 should  cover  tea,  petroleum
 products  and  plywood  in  order to
 augment  the  financial  resources
 of  Assam.  The  necessary
 Constitutional  amendment  has
 already  been  passed  in  1983.

 Assam  should  be  treated  on  the
 same  footing  as  the  other  states
 in  the  North-eastern  region  in  so
 far  as  the  financing  pattern  of  the
 development plans  is  concerned.

 Of  the  Central  assistance  to
 Assam  70%  is  loan  and  30%  is
 grant.  My  humble  submission  is
 that  it  should  be  reversed  i.e.  it
 should  be  70%  grant  and  30%
 loan.

 The  Tea  Board  head  quarter
 should  be  located  within  Assam.
 ft  would  stimulate  the  industry
 further  in  the  highest  tea  growing
 State.  Assam  produces  56%  of
 the  Indian  tea  but  still  the  head
 office  is  located  outside  Assam.
 ॥  does  not  heip  in  the  develop-
 ment  of  this  particular  industry.

 The  Polyester  staple  fibre  plant
 of  Bongaigaon  Refinery  Petro-
 chemical  Complex  has  the  an-
 nual  capacity  of  30,000  M.T.  This
 is  the  second  largest  in  the  coun-
 try  and  first  in  the  Public  sector.
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 k  has  the  capacity  to  feed  20
 spinning  mills  of  about  25,000
 spindles  each.

 The  PSF—Polyester  Staple  Fibre—has
 a  wide  ranging  product  pattern  for  blending
 with  cotton  and  viscose  and  also  with  some
 type  of  wool.  The  entire  down  stream  prod-
 uct  of  BRPL  should  be  utilised  as  raw  mate-
 rials  by  installing  20  spinning  mills  in  20
 districts  of  Assam,  each  having  25,000
 spindles.

 The  Jogighopa  rail-cum  road  bridge’s
 construction  should  be  expedited.

 There  is  a  great  need  for  a  bridge  over
 Brahmaputra  at  Bogibil  near  Dibrugarh.  Its
 survey  work  was  started  sometime  ago  but
 still  there  is  not  progress.  It  should  be  taken
 up  in  right  earnest.

 The  proposed  broad-gauge  line  between
 Gauhati  and  Dibrugarh  via  Nowgong,  Jorhat
 and  Sibsagar  should  be  sanctioned  without
 delay.  Thare  is  a  demand  for  a  broad-gauge
 line  from  Gauhati  to  Silchar  and  also  from
 Gauhatito  North-Lakhimpur via  Tezpur.  This
 should  be  sanctioned  as  early  as  possible.

 There  is  no  Central  Sector  project  in
 Assam  during  the  Seventh  Plan.  |  do  not
 know  why.  Such  projects  should  be  included
 in  the  Eighth  Plan.  The  tele-communication
 system  in  that  entire  region  remains  out-
 dated  and  absolute  and  the  modernisation
 programme  should  be  taken  up  at  the  earli-
 est.

 Sir,  |  would  urge  upon  the  Government
 to  seriously  consider  the  possibility  of  estab-
 lishing  some  high  level  technical  institutes
 and  museum  complexes,  like  Institute  of
 Advanced  Research  in  Science  and  Tech-
 nology  or  such  institutions  as  Institute  of
 Economic  Growth  of  North-Eastern  Region
 or  National  Academy  of  Science  and  Culture
 and  so  on.  The  Government  should  set  up  at
 least  one  Unit  each  of  Bharat  Heavy  Electri-
 cals  Ltd.,  Semi  Conductors  Complex  Ltd.,
 Electronics  Corporation  of  India  Ltd.  for
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 removing  the  economic  imbalance  of  this
 region.

 ।  hope  the  hon.  Minister  would  kindly
 note  ail  these  points  and  would  take  neces-
 sary  steps  for  further  development  of  As-
 sam.

 [  Translation]

 SHRI  AZIZ  QURESHI  (Satna):  Mr.
 Deputy  Speaker,  Sir,  |  rise  to  support  the
 Demands  for  Supplementary  Grants.  As  the
 time  is  short,  |  would  like  to  concentrate  only
 on  some  of  the  Demands.

 First  of  all,  |  would  like  to  submit  that  an
 amount  of  Rs.  500  crores  has  been  sought
 for  under  Demand  No.  4  for  the  work  under
 Jawahar  Rozgar  Yojana.  While  congratulat-
 ing  the  Government,  |  support  this  Demand
 because  inplace  of  N.R.E.P.  and  R.L.E.G.P.
 Programmes,  this  scheme  is  going  to  be
 implemented.  |  hope  that  our  goal  anc  the
 goal  of  our  leader  Shri  Rajiv  Gandhi  will  be
 achieved  through  this  scheme.

 |  support  the  Demand  No.  21  and  ८
 relating  to  the  Ministry  of  Energy.  But  under
 these  demands,  funds  have  been  sought  for
 kutir  Jyoti  scheme  for  providing  one  point
 connectionto  the  people  belonging to  sched-
 uled  castes  and  scheduled  tribes.  |  would
 like  that  the  Central  Government  should
 strictly  monitor  this  programme  and  State
 Governments  should  be  asked  to  furnish
 progress  report  of  the  scheme  within  sched-
 uled  time.  In  my  Constituency  of  Satna,
 there  are  certain  pockets  inhabited  by  Adiva-
 sis,  Harijans  and  backward  classes,  who  live
 in  forests  and  inaccessible  area,  where  they
 have  to  face  a  great  difficulty  for  three  to  four
 months  in  ०  year,  the  work  is  not  being  done
 properly  in  spite  of  my  best  efforts.  |  would
 like  that  the  Government  should  pay  more
 attention  towards  this  and  set  up  monitoring
 cell  in  order  to  ensure  effective  inplementa-
 tion  of  this  programme.

 The  second  point  which  |  would  like  to
 make  is  about  non-conventional  source  of
 energy.  |  would  like  to  know  the  progress
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 made  with  regard  to  small  wind  power  gen-
 erator  Iknow  acase  in  which  aman  working
 in  America  met  Late  Smt  Indira  Gandhi  and
 he  was  inspired  by  her  Then,  he  came  to
 India  and  set  up  a  small  wind  power  genera-
 tor  unit  in  Bhopal  under  small  scale  indus-
 tries  This  unit  has  been  lying  closad  De-
 spite  my  repeated  reminders,  no  work  15
 being  assigned  to  him  |  would  be  happy  ff  full
 support  15  given  to  such  persons  and  small
 industnes  The  Government  should  help  them
 by  fulfilling  their  genuine  demands  and  pro-
 mote  small  wind  power  generations  so  that
 we  can  meet  the  shortage  of  energy  in  our
 country

 Demand  No  49  relates  to  Ministry  of
 Education,  Culture  and  Spots  ।  would  like
 to  request  the  Government  to  meet  full  cost
 of  laying  at  least  one  Astro-turf  in  the  capitals
 of  each  State  so  as  togive  boost to  the  game
 of  Hockey

 Bhopal  ७  famous  for  its  hockey  not  only
 in  India  but  also  all  over  the  world  However
 inspite  of  all  efforts,  an  astro  turf  could  not  be
 laid  so  far  in  the  city  Assurances  were
 ofcourse  given  a  number  of  times  |Idemand
 that  the  Government  should  give  hundred
 percentgrant  to  Bhopal  Hockey  Association
 to  enable  them  to  play  an  astro  turf  in  Bhopal
 immediately  so  that  hockey  day  could  be
 encouraged

 14.56  hrs.

 [SHRIMATI  BASAVARAJESWARI  in
 the  Chair]

 1  would  like  to  say  2  word  to  praise  for
 the  present  management  of  the  Indian
 Hockey  Federation  Eventhough  the  results
 ot  the  recent  performance  were  not  upto  the
 mark,  yet  lam  hopeful  that  Indian  hockey  will
 make  progress  :n  the  hands  of  the  Federa-
 tion  who  have  drawn  up  gooc  programmes
 Full  protection  should  be  given  to  them  to
 enable  them  to  work  so  that  we  may  regain
 our  lost  glory  in  the  game  of  hockey
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 Now  ।  would  like  to  express  my  views  on
 demand  No  57  4  1  relay  station  has
 since  been  set  up  by  the  Ministry  of  Informa-
 tion  and  Broadcasting  in  my  Constituency,
 Satna  But  at  the  time  of  acceptance  of  my
 demand  |  was  assured  that  the  programmes
 ofthe  1  V  Relay  Station  at  Satna  will  benefit
 the  people  upto  a  distance  of  at  least  25
 kilometres  But  tt  is  not  known  as  to  why  they
 are  not  able  to  relay  the  programmes  be-
 yond  12  to  14  kilometres  Shri  Bhagat

 '  ad
 himself  gone  there  and  |  had  made  arequest
 to  him  inthis  connection  At  that  time  he  had
 given  me  an  assurance  |  want  that  neces-
 sary  attention  should  be  paid  tc  i.  and
 arrangements  made to  relay  the  programmes
 of  this  station  in  such  a  way  that  they  are
 received  upto  a  distance  of,  at  least,  25
 kilometres  Iwant  thatthe  Government  should
 make  some  permanent  arrangements  to
 relay  various  cultural  and  religious  pro-
 grammes  frequently  taking  place  in  Chitra
 but  and  Mayyer  from  this  relay  station  so  that
 these  programmes  could  be  made  a  regular
 feature  on  the  television

 Madam  Chairman,  now  |  wouid  like  to
 draw  your  attention  to  demand  No  54  which
 deals  with  Bhopal  Gas  Tragedy  As  per
 Supreme  Courts  verdict,  the  Central  Gov-
 ernment  has  taken  a  decision  to  provide
 funds to  the  Government  of  MadhyaPradesh
 for  this  purpose

 15.00  hrs.

 Madam  Chairman,  ॥  is  verv  unfortunate
 that  inspite  of  the  fact  that  the  Government
 have  made  several  efforts  and  taken  a
 number  of  steps,  the  victims  of  Bhopal  Gas
 Tragedy  have  to  received  due  relief  they
 were  supposed  to  get,  even  after  5  years  of
 the  tragedy  The  victims  are  crying  like
 anything  Blood  ७  oozing  from  their  bodies
 In  this  august  House,  |  request  the  Govern-
 ment  of  India  to  pay  attention  to  it  We  have
 not  been  able  to  provide  financial  assistance
 to  actual  victims  A  survey  of  the  actual
 victims  has  not  so  far  been  done  and  their
 medical  examination  also  not  been  done
 We  have  also  come  to  learn  that  some
 people  are  trying  to  present  bogi's  claims
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 The  Central  Government  should  take  care  of
 it  and  warn  the  Government  of  Madhya
 Pradesh  to  ensure  that  financial  assistance
 be  given  to  the  actual  victims  and  real
 claimants  who  lost  their  family  members  or
 those  whose  health  has  been  deteriorated.
 The  Government  should  take  all  possible
 steps  क  this  regard.  Otherwise,  allourclaims
 will  prove  to  be  hollow  and  history  will  not
 forgive  us.

 Madam  Chairman,  demand  No.  48  deal
 with  education.  |  am  glad  to  note  that  the
 Jamia  Milia  has  been  granted  the  status  of  a
 Central  University  at  the  instance  of  the
 Prime  Minister,  and  the  Central  Government
 has  accorded  its  approval  making  Jamia
 Milia  a  Central  University.  In  this  connection,
 ।  demand,  as  |  have  been  doing  in  the  past,
 once  again  that  the  Jamia  Milla  may  be
 granted  the  status  of  an  open  Urdu  Univer-
 sity  for  the  whole  of  India.  Jamia  Milia  is  a
 symbol  of  national  integration  and  national
 struggle.  It  should  be  given  an  opportunity  to
 serve  the  entire  country.

 Similarly,  |  would  like  to  draw  the  atten-
 tion  of  the  Government  to  the  deteriorating
 conditions  in  the  Aligarh  University.  It  is  for
 the  first  time  in  the  history  of  Aligarh  Univer-
 sity  that  the  members  of  its  Court  comprise
 people  from  the  Congress  Party.  Earlier,
 parties  like  the  Communist  Party  and  Jamia
 Jamayate  Islami  used  to  occupy  this  posi-
 tion.  It  is  for  the  first  time  that  the  Congress
 is  controlling  the  University  by  dislodging
 these  parties  from  power.  But  the  Vice
 Chancellor  as  well  as  some  officials  of  the
 Ministry  of  Education  in  Delhi  do  not  want  the
 congressmen  to  run  the  management  of  this
 University  and  control  it.  That  is  why  deliber-
 ate  attempts  are  being  made  to  undermine
 their  reputation  and  prestige.  ॥  ७  allthe  more
 unfortunate  that  the  Vice-Chancellor  as  well
 asthe  people  sitting  at  the  Centre  are  indulg-
 ing  in  such  activities.  |  demand  that  the
 Central  Government  as  well  as  the  hon.
 Minister  should  pay  attention  to  it,  otherwise
 Aligarh  University  will  be  in  troubled  water.
 For  this,  those  people  will  be  squarely  re-
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 sponsible  who  are  indulging  in  these  activi-
 ties  deliberately.

 Madam  Chairman,  with  these  words  |
 conclude  and  express  my  thanks  to  you.

 SHRI  KEYUR  BHUSHAN  (Raipur):
 Madam  Chairman,  |  supportthese  Demands
 for  Supplementary  Grants.  On  this  occa-
 sion,  |  want  to  express  my  heartfelt  happi-
 ness  with  regard  to  the  steps  the  hon.  Prime
 Minister  has  taken  for  nation  building  in  such
 a  critical  situation.  Today  the  entire  country
 supports  him  and  is  ready  to  march  forward
 along  with  him.

 The  Jawahar  Rozgar  Yojana,  the  Pan-
 chayati  Raj  and  other  such  programmes
 launched  with  a  view  to  uplift  the  Harijans
 and  remove  the  backwardness  of  the  Adiva-
 sis  are  very  good  steps.  We  are  concerned
 about  the  rights  of  these  backward  castes
 and  are  taking  steps  for  their  upliftment.
 Today,  yougoto  any  village,  you  will  find  that
 the  people  have  all  the  blessing  for  Shri  Rajiv
 Gandhi.  The  only  voice  that  comes  out  of  the
 heart  of  the  people  is  that  Rajiv  Gandhi
 should  get  more  opportunities  for  ensuring
 welfare  and  progress  of  the  country  and
 people  wish  him  long  life.  This  voice  comes
 from  the  care  of  their  hearts.  |  would  like  to
 express  the  feelings  of  the  people  in  the
 villages  for  Rajivji  in  the  following  words:

 Rajiv  nayan  hamara,
 Dheer-veer-gambhir,
 Baher  bhitar  ek  hain
 Jaise  Sant  Kabir.

 People  may  cast  aspersions  on  him,  but
 believe  me,  the  evil  designs  of  these  people
 will  not  work.  The  truth  always  remains  truth.
 ।  somebody  repeats  a  lie  thousand  times  it
 will  remain  a  lie.  The  regard  that  the  poor
 people  have  for  Rajivji  can  be  explained  in
 the  following  words:

 Nayanhin  Ke  nayan,
 Pitrihin  Ke  pitri,
 Daridra  Unhen  Kahate  hain,
 Ve  hain  hamare  mitra.
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 He  is  afriend  of  the  poor.  This is  the  kind
 of  feeling  that  is  there  in  the  hearts  of  the
 people  for  him.  He  has  taken  interest  in  the
 development  of  villages  and  |  am  fully  confi-
 dent  that  the  villages  will  develop  rapidly.  At
 the  same  time,  |  would  like  to  express  my
 agony  also.  |  would  like  to  submit  to  the  hon.
 Minister  that  underneath  this  agony  lies  the
 direction  of  development  of  the  country.  And
 it  is  the  farmer's  agony.  Even  at  the  time
 when  the  Indian  farmer  was  ignorant  about
 the  modern  techniques  of  farming,  India
 used  to  be  called  “sone  Ki  Chidya”.

 The  farmer  is  always  burdened  with
 debt  even  though  he  toils  hard  and  produces
 foodgrains  for  all  of  us.  He  cannot  wear
 clothes  of  his  choice  and  provide  good
 education  to  his  children  though  agriculture
 is  the  base  of  our  life  and  it  is  the  life-line  of
 entire  India.  The  poets  have  spoken  high  of
 the  significance  of  agriculture,  the  following
 Maxim  is  very  common;

 Uttam  kheti,  madhyam  vyapar
 Nikhid  chakari,  bhikh  nidan

 What  has  happened  today?  Service
 has  come  up  on  top.  Everybody  wants  to
 secure  a  job.  Agriculture  has  now  reached  to
 the  lowest  position.  When  there  is  no  other
 way  out,  people  take  recourse  to  agriculture,
 thus  the  position  is  totally  the  reverse  now.
 Today  service  is  on  top,  thereafter  business
 and  then  the  agriculture,  The  people  who
 used  to  collect  donation  have  become  rich
 and  the  agriculture  has  been  reduced  to  the
 bottom  position.

 Kheti  kare  kismat  par  roye,
 Karz  se  kabhi  na  upar  hoye.

 This  is  the  position  of  the  people  en-
 gaged  in  agriculture.  lf  we  want  develop-
 ment  of  country,  we  will  have  to  develop
 agriculture.  ।  we  want  to  solve  all  the  prob-
 lems  confronting  us,  agriculture  will  have  to
 be  developed.  The  Government  is  contem-
 plating  to  give  the  status  of  industry  to  agri-
 culture.  It  is  good  but  giving  the  status  of
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 industry  implies  that  Government  will  have
 to  make  available  fertilisers  and  electricity  at
 cheaper  rates  and  also  provide  irrigation
 facilities.  These  three  things  are  necessary.
 There  have  been  rains  but  we  have  no
 control  over  them  because  excess  rainfall  as
 well  as  scanty  rainfall  destroys  everything.
 For  how  long  shall  we  depend  on  nature?
 We  will  have  to  win  over  the  nature  for  the
 farmers,  for  the  production  of  foodgrains.
 The  Government  will  have  to  make  all  pos-
 sible  arrangements  to  see  that  irrigation
 facilities  are  made  available  from  various
 minor,  medium  and  major  irrigation  projects,
 reservoirs,  river  dams  and  by  lifting  water
 from  rivers.  Arrangements  should  also  be
 made  to  set  up  agro-based  industries.  If
 agro-based  industries  are  not  set  up  in  rural
 ares  agricultural  products  will  be  dumped  at
 one  place  and  this  will  not  give  any  benefit  to
 the  farmers.  The  farmer  produces  the  raw
 material  but  he  does  not  have  the  facility  of
 processing  units  there.  therefore,  he  has  to
 exchange  his  products  with  other  commodi-
 ties.  It  is  good  that  the  Government  has  set
 up  a  separate  bank  for  small  scale  indus-
 tries,  but  at  the  same  time  the  farmer  should
 also  be  given  an  opportunity  to  set  up  indus-
 try.  When  industries  would  be  set  up  in  the
 villages,  unemployment  would  be  removed
 and  nobody  would  migrate  to  cities  for  seek-
 ing  employment.  The  man  power  will  be
 absorbed  there  itself.  ॥  agro-based  indus-
 tries  are  set  up,  the  farmers  will  definitely  be
 benefited.  In  my  constituency  there  are  3-4
 cement  factories,  but  a  farmer's  son  does
 not  get  employment  in  these  factories.  He
 runs  from  pillar  to  post  for  employment.  He
 cannot  be  made  a  partner  in  the  industries,
 because  a  farmer  cannot  buy  shares  there.
 ।  participation  of  farmer's  son  is  ensured  in
 industry  to  be  set  up  in  rural  areas,  the
 villages  will  definitely  develop.  Let  there  be
 any  type  of  industries,  small  scale  or  heavy,
 employment  should  be  given  to  children  of
 farmers,  labourers  and  adivasis  on  priority
 basis  there.  ॥  [5  only  then,  welfare  of  farmers
 can  be  ensured.  If  you  want  to  develop  the
 villages,  you  will  have  to  provide  protection
 to  the  ploughs  and  the  oxen  of  the  farmers.
 Dependence  on  machines  only  like  tractors
 etc.  will  not  do.  Our  elder  member  from
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 Punjab,  Shri  Sparrow  is  present  here.  He
 has  complete  knowledge  about  Punjab.  |
 would  like  to  submit  that  oxen  of  ‘Sahiwalਂ
 breed  are  no  where  seen  these  days.  Today,
 a  farmer  finds  ने  difficult  to  purchase  a  pair  of
 oxen.  If  there  are  no  oxen  with  the  farmer,  no
 dung  will  be  available  and  consequently
 source  of  manure  and  energy  would  also
 disappear.  Then  how  can  a  farmer  make
 progress?  t  request  the  Government  to  give
 full  protectionto  oxen  and  cows  of  the  farmer.
 ह  ।  is  not  done,  the  Indian  farmers  will  be
 ruined.  Sant  Vinoba  Bhave  has  been  a  great
 said.  He  was  also  a  man  of  non-sectarian
 ideology.  He  was  in  no  way  superstitious.  He
 had  said  to  the  farmers  of  this  country  that  if
 you  want  to  develop  this  country,  protect  the
 cow  and  its  progeny  here.  When  cows  are
 protected,  agriculture  will  develop.  If  consid-
 ered  necessary, the  Government  may  make
 suitabie  amendments  in  the  laws.  |  am  fully
 corfident  that  due  attention  willbe  paid  to  the
 vuice  of  that  great  noble  soul.  Healthy  oxen
 are  being  slaughtered  in  Devnar.  For  the  last
 8  years  people  are  making  efforts  to  make
 best  possible  changes  in  the  practice.  Just
 as  cows  and  oxen  are  protected  in  Gujarat,
 Rajasthan  and  Kashmir  in  the  interest  of  the
 farmers,  similar  protection  should  be  given
 to  cows  and  oxen  in  other  parts  o  the  coun-
 try.  This  action  will  definitely  benefit  the
 farmers  and  it  will  enable  to  them  to  solve
 their  problems.  With  these  words  |  conclude.

 SHRI  KALI  PRASAD  PANDEY  (Gopai-
 ganj):  Madam  Chanian,  |  nse  to  support
 the  Supplementary  Demands  for  Grants
 presen:cd  in  the  House  While  extending
 support  10  these  demands,  |  would  like  to
 submit  thal  whenever  there  is  a  srogressive
 Government,  deveiopment  takes  place  in
 every  field  and  for  that  Supplementary
 Demands  tor  Grants  become  necessary.  In
 this  cortext,  ।  shave  the  sentiments  of  all  the
 hon.  Members  and  extend  my  suppor:  to
 inese  demands.  If  we  make  an  assessment
 of  the  ideolegy  of  Mahatn:a  Gandhi  and  his
 sphere  af  work,  we  will  come  to  know  that  he
 was  all  for  the  development  of  the  villages.
 He  knew  that  people  living  in  the  villages
 could  register  their  complaints  anywhere
 and  their  complaints  were  not  taken  noie  of.
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 That  is  why  he  wanted  that  the  villages
 should  develop  and  their  problems  should
 be  identified.  Inspi:ed  by  such  sentiments,
 Shrimati  Indira  Gandhi  had  taken  steps  to
 nationalise  the  banks.  She  wanted  that  the
 poor  people  of  this  country  should  be  upliftec
 either  through  the  rural  banks  of  by  any  other
 means.  She  wanted  that  branches  of  the
 banks  should  be  opened  in  the  villages.  This
 is  the  reasons  that  farmers  living  in  the
 villages  have  been  greatly  benefited  by  this
 system.  ॥  ७  also  certain  that  in  the  light  of  the
 above  ideology,  our  present  Prime  Minister,
 Shri  Rajiv  Gandhi  has  decided  to  gevoive
 power  to  every  man  in  the  villages  af  she
 village  level  by  launching  the  Jawahar  Rozgar
 Yojana.  We  heard  lot  of  things  that  haif  the
 central  funds  allocated  under  various
 schemes  are  being  siphored  away  by  the
 middle  men  and  the  full  amount  does  not
 reach  the  poor.  In  order  tocheck  it,  the  Prime
 Minister  has  introduced  the  direct  approach
 poiicy  and  by  doing  so  he  proved  that  we
 want  to  iay  emphasis  on  the  development  of
 the  poor  who  are  not  able  to  send  their
 demands  and  complaints  to  higher  levels
 andcannot  go  anywhere  with  their  demands.
 Mr  Panja,  Sir,  there  are  no  two  opinions  that
 the  performance  of  your  department  is  deti-
 nitely  praiseworthy,  but  the  objective  which
 Shrimati  Indira  Gandhi  had  in  mind  while
 nationalizing  the  banks  perhaps  you  also
 think  that  development  of  the  poor  people  of
 this  country  should  take  piace  through  rural
 banks—is  not  being  achieved.  As  every  hon.
 Member  in  the  House  knows  and  ।  had  also
 put  a  question  in  this  august  House  that
 {here  was  bungling  to  the  extent  of  Rs.  7
 crores  in  a  single  rura!  bank  ।  my  constite-
 ency,  there  is  a  Manager  of  the  ruzai  bank.
 There  was  atime  when  he  was  very  poor  but
 now  as  a  Manager  of  the  rural  bank,  he  has
 became  amillionaire  overnight.  Now  a:  days,
 he  travels  by  car.  |  say  with  authority  that
 whatave!  money  is  released  fram  here  as
 subsidy  dees  not  reach  the  poor  anywhere.
 As  has  bcen  suggested  here  by  other  hor.
 Members,  until  you  make  rctorms  in  this
 sysiem  and  associate  the  Members  of  Par-
 liament  with  all  the  local  committees  at  the
 district  level,  the  present  malpractices  will
 continue.  When  Members  of  Parliament  are
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 associated  with  these  committees,  they  will
 definitely  work  in  the  interest  of  the  Govern-
 ment  and  also  see  that  the  Government
 policy  is  properly  implemented  at  the  village
 level.  Today,  how  are  the  Board  of  Directors
 of  these  banks  constituted  and  who  are  the
 directors?  Anybody  from  outside,  in  whose
 favour  recommendations  are  received,  is
 appointed  direct  and  his  name  is  included  in
 the  Board  of  Directors.  Today,  the  Members
 of  the  Parliament  have  got  no  say  in  this
 matter.  Until  and  unless  Members  of  Parlia-
 ment  are  represented  in  these  committees,
 the  malpractices  noticed  in  the  functioning  of
 rural  banks  cannot  be  removed.  There  area
 number  of  problems  in  Bihar.  There  are
 three  basic  needs,  viz.  power,  foodgrains
 and  means  of  communication.  ।  all  these
 necessities  are  provided  in  any  area,  the
 area  will  develop  and  standard  of  living  of  the
 people  there  will  be  improved.  What  is  even
 more  importantis  that  the  Government  should
 make  proper  arrangement  for  the  education
 of  the  Children  because  they  are  the  future
 of  our  country.  The  present  situation  is  such
 that  even  if  a  school  exists  somewhere,
 there  is  no  building  for  it  and  if  the  building  is
 there  is  does  not  have  a  roof  over  it  and
 they  are  lacking  other  facilities.  There  are  no
 windows  or  blackboards  in  the  schools.  Can
 we  ensure  all  round  development  of  children
 by  educating  them  in  this  way?  The  Govern-
 ment  should  first  of  all  make  proper  arrange-
 ments  for  the  education  of  all  the  children  in
 every  State.  Schools  duly  equipped  with
 facilities  should  be  opened  there.  |  have
 myself  noticed  during  my  tour  of  5-6  blocks
 in  Bihar  and  various  Panchayats  that  the
 condition  of  schools  there  is  very  bad.  It  may
 be  due  to  lack  of  funds  or  natural  calamities.
 The  school  buildings  exist  there  for  the  sake
 of  name  only  it  is  either  a  roofless  structure
 or  a  heap  of  bricks.  Can  we  educate  our
 children  and  help  them  in  making  all  round
 development  in  this  manner?  They  are  our
 future  andthe  Government  will  have  to  make
 necessary  provision  for  their  all  round  devel-
 opment.  Bihar  is  always  in  the  grip  of  either
 drought  or  floods.  Just  see  the  situation  in
 West  Champaran,  Shri  Bhcla  Babu  hails
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 from  Bagas,  Shri  Majoj  Pandey  from  Betia
 and  ।  myself  belong  to  his  neighbouring
 constituency  Gopalganj.  it  has  been  repeat-
 edly  submitted  that  whatever  assistance  is
 to  be  given  by  the  Centre,  it  should  be  made
 available  to  the  State  well  before  the  floods
 hit  the  State.  But  this  is  not  done.  Floods
 days  are  the  gala  days  for  the  engineers.  A
 bill  for  40  to  50  thousand  of  bags  of  sand  are
 submitted  for  each  bags  of  sand  actually
 used.  The  situation  cannot  improve  in  this
 way.  Inorder to  improve the  situation,  we  will
 have  to  first  of  all  prepare  an  action  plan  for
 the  work  to  be  undertaken  and  identify  the
 areas  and  the  period  when  the  natural  ca-
 lamities  occur  in  different  States  and  ar-
 rangement  for  funds  should  be  made  well
 before  floods  strike  the  area.  Only  then  we
 can  control  the  floods  and  solve  the  related
 problems.  The  Central  Government  gives
 assistance  at  the  time  of  floods.  But  |  am
 stating  a  fact  that  half  of  the  money  given  for
 flood  control  is  swindled  by  the  officials.  My
 submission  is  that  the  whole  of  Bihar  and
 especially  North  Bihar  is  in  the  grip  of  floods.
 Shrimati  Indira  Gandhi  had  got  the  Piprasi
 Dam  constructed  in  1974  for  the  protection
 of  Uttar  Pradesh  and  Bihar  from  floods.  You
 willbe  amazed  to  know  that  a  sum  of  Rs.  one
 crore  is  spent  every  year  on  it  for  flood
 control.  Every  year  work  is  done  on  paper
 only,  as  a  result  of  which  cracks  in  the  dam
 have  become  an  annual  feature.  When  the
 Central  Government  releases  funds  to  the
 States  for  flood  control,  a  central  study  team
 should  also  be  sent  to  find  out  whether  the
 funds  allocated  are  being  properly  utilised  or
 not.  |  came  back  from  Bengal  yesterday
 only.  Due  to  heavy  rainfal  for  the  last  3-4
 days,  the  situation  is  very  serious  there.  No
 matter  how  loud  we  speak  in  the  Lok  Sabha
 to  acquaint  the  Government  with’  the  situ-
 ation,  neither  the  funds  will  be  properiy  util-
 ised  nor  the  general  publicor  the  poor  masses
 will  be  benefited  from  it,  unless  a  Central
 study  team  is  sent  there.

 Madam  Chairman,  you  know  that  there
 is  avery  good  scheme  for  providing  houses
 to  the  poor  and  housing  facility  was  provided
 under  the  scheme.  |  have  seen  in  my  state
 that  all  the  houses  provided  to  the  harijans



 417...  590.  Dem.

 during  the  last  2  years  collapsed  and  be-
 came  useless  because  a  conditions  was
 stipulated  that  only  locally  available  timber
 would  be  used  in  construction  of  houses.  in
 pursuance  of  above  guidelines,  contractors
 used  timber  of  locally  available  ‘samaਂ  trees
 which  cannot  withstand  even  a  small  weight.
 However,  now  some  improvement  has  taken
 place  and  the  roofs  are  being  laid.  But  allthe
 houses  constructed  2  years  ago  have  col-
 lapsed.

 In  these  circumstances,  |  would  like  to
 submit  that  though  some  funds  have  cer-
 tainly  been  allotted  in  the  villages  under  the
 .R.D.P.  ,  the  Jawahar  Rozgar  Yojana  and
 other  ongoing  schemes  but  the  funds  re-
 leased  to  Panchayats  are  inadequate  for
 them.  Asumof  Rs.  2  lakh  has  been  allocated
 to  a  panchayat.  Suppose,  a  scheme  of
 construction  of  a  road  is  undertaken.  But  if
 that  road  passes  through  5  villages,  we
 cannot  even  complete  its  earth  work  with
 that  amount,  However,  the  step  taken  by  the
 Government  is  appreciable.  In  this  regard,  ।
 would  like  to  submit  no  the  basis  of  my
 practical  experience  that  more  funds  should
 be  allocated  to  the  panchayats  in  order  to
 make  the  Jawahar  Rozgar  Yojana  a  suc-
 cess,  so  that  if  a  ‘mukhiya’  takes  up  even  one
 scheme,  he  is  able  to  complete  the  work
 properly.  But  what  happens is  that  if  the  work
 of  constructing  a  road  to  join  one  panchayat
 with  the  other  is  taken  up,  it  is  left  incomplete
 half  way  andis  thus  never  completed.  There-
 fore,  my  submission  is  that  if  we  have  to
 complete  the  work,  more  funds  should  be
 allocated.  |  hope  that  the  Government  will
 allocate  more  funds  in  order  to  make  this
 scheme  fully  successful.  You  are  a  dedi-
 cated  Minister  and  we  have  high  hopes  from
 you.  With  this  hope,  before  |  conclude  |
 would  like  to  make  two  or  three  demands.

 You  should  find  out  the  reasons  why  the
 work  is  not  completed  despite  the  release  of
 funds  from  the  Centre.  Secondly,  I  would  like
 to  submit  that  all  the  units  of  the  proposed
 Thermal  Power  Scheme  should  have  started
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 functioning  by  now  but  only  one  or  two  units
 have  started  functioning  till  date.  The  prob-
 jem  of  power  is  very  grim  in  Bihar.  Most  of  the
 factories  of  Rohtas  industries,  in  which  thou-
 sands  of  workers  were  employed,  has  been
 declared  sick  despite  the  availability  of  all
 the  resources  and  the  concerned  industrial-
 ists  have  escaped  responsibility.  The  Gov-
 ernment  should  take  steps  for  reviving  the
 Rohtas  Industries  is  that  the  labourers  who
 were  thrown  out  of  job,  could  at  least  get  two
 square  meals.  Similarly,  a  number  of  appli-
 cations  for  setting  up  card  board  factories  in
 my  constituency,  Gopalganj  were  received
 by  the  Bihar  Government,  which  in  turn
 forwarded  them  to  the  Centre.  You  will  be
 surprised  to  know  that  there  was  a  sugar  mill
 in  Siwan  district  and  according  to  my  infor-
 mation,  grants  were  given  to  it.  Butthe  owner
 of  the  mill,  Shri  Virendra  Pandey,  who  is
 known  to  all  as  the  Great  ‘Natwarlal’  took
 crores  of  rupees  from  the  Ministry  of  Finance
 for  reviving  the  mill  and  swindled  the  whole
 amount.  But  unless  this  practice  of  swindling
 the  money  by  declaring  the  mills  as  sick  is
 curbed  and  the  loot  of  lakhs  of  rupees  in  the
 name  of  industry  is  stopped,  the  amount
 voted  under  the  Demand  for  Supplementary
 Grants  will  fall  short  of  the  requirements.

 SHRI  VIRDHI  CHANDER  JAIN
 (Barmer):  Madam  Chairman,  |  support  the
 first  supplementary  demands  for  grants  of
 Rs.  727.48  crores  for  the  year  1989-90,  out
 of  which  Rs.  500  crores  is  meant  for  the
 Jawahar  Rozgar  Yojana.  Difficukies  have
 been  faced  in  constructing  roads  under  this
 scheme.  None  of  the  schemes  formulated
 under  the  Jawahar  Rozgar  Yojana  for  the
 laying  of  roads  was  undertaken  because  it
 requires  more  money.  inthe  earlier  schemes,
 the  work  of  laying  roads  was  undertaken  but
 in  this  scheme  that  is  not  at  all  possible.
 Therefore  it  is  necessary  to  formulate  a
 scheme  for  laying  roads  and  funds  should  be
 provided  for  it.  Then  alone  can  the  roads  be
 laid.  Whenever  |  visit  the  village,  the  main
 demand  there  is  that  of  the  laying  the  roads.
 Therefore  it  is  necessary  that  if  we  want  to
 make  progress,  it  is  necessary  that  every
 gram  panchayat  is  linked  with  roads.
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 THE  MINISTER  OF  STATE  IN  THE
 DEPARTMENT  OF  REVENUE  IN  THE
 MINISTRY  OF  FINANCE  (SHRI  A.K.
 PANJA):  May  I  make  just  one  point  clear?  It
 is  item  No.9  in  the  programme—Construc-
 tion  of  Rural  Roads  subject  to  prescribed
 standards  and  specifications  and  in  accor-
 dance  with  amenities.  ।  is  there.  So  kindly
 get  it  done  your  place.

 i  Transiation|

 SHRI  VIRDHI  CHANDER  JAIN:  ।  have
 read  it  and  ।  submitted  just  now  that  under
 the  Jawahar  Rozgar  Yojana  the  roads  can-
 not  be  constructed  because  it  involves  huge
 expenditure.  At  present  the  cost  of  construc-
 tion  of  one  kilometer  long  metalled  road
 works  out  to  Rs.  1.25  lakhs.  This  work  can-
 nci  be  undertaken  under the  Jawahar  Rozgar
 Yojana.  The  provisions  made  in  the  plan  are
 not  sufficient  for  the  State.  Therefore  the
 roads  cannot  be  constructed  under  the
 scheme.

 My  constituency  has  inthe  grip  if  drought
 since  December  1988.  A  Centrai  Govern-
 ment  study  team  also  visited  the  area  and
 after  studying  the  situation  submitted  a  re-
 port  to  the  Central  Government  but  it  did  not
 give  any  assistance  as  per  recommenda-
 tions  made  in  the  16001  submitted  by  the
 study  team.  The  financial  position  of  the
 Rajasthan  Government  is  very  weak  due  to
 which  the  farmers  had  to  undergo  unprece-
 dented  sufferings.  Last  year  the  assistance
 was  quite  large  and  |  thank  the  hon.  Prime
 Minister  for  the  same  but  on  account  of  no
 assistance  being  given  to  the  farmers  since
 December  1988,  they  are  not  in  a  position  to
 carry  on  their  farming  operation.  There  is
 sufficient  rainfall  in  that  area,  and  the  farm-
 ers  want  to  plough  their  fields  but  they  lack’
 resources  and  proper  tacilities.  They  are’
 passing  through  a  very  difficult  phase.  It  is
 exiremeiy  essential  ta  nefp  them  in  every
 passibie  way  by  granting  them  subsidy,  etc.

 Famine  and  floods  should  be  treatad  at
 par  tor  the  purpose  of  providing  financial
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 assistance.  Whereas  in  the  case  of  flood,  75
 per  cent  of  the  money  is  spent  from  the  non-
 plan  expenditure,  but  in  the  case  of  famine,
 assistance  15  given  under  the  plan  expendi-
 ture  and  later  onit  is  given  in  the  form  of  loan.
 In  my  constituency,  famine  is  much  more
 devastating  than  floods  in  other  states.  During
 famine,  people  are  badly  atfected  by  dis-
 ease  and  their  condition.  in  general,  wors-
 ens.  Therefore,  as  far  as  giving  of  assistance
 is  concerned,  flood  and  famine  should  be
 treated  at  par  and  the  amount  of  margin
 money  should  be  increased.  All  States  are
 not  able  to  face  floods  and  famine.  As  one  of
 my  hon.  colleagues  has  said,  state  govern-
 ments  lack  adequate  funds  to  tackle  such.
 calamities  and  the  margin  money  is  also
 insufficient.  So  the  amount  of  margin  money
 should  be  increased  in  my  State  and  else-
 where  after  thoroughly  examining  the  mat-
 ter.  Inmy  state,  the  amount  of  margin  money
 is  Rs.  16.76  crores  at  present.  This  should
 be  increased  to  Rs.  50  crores  in  view  of  the
 famine  condition  prevailing  there  consecu-
 tively  for  the  last  five  years  for  which.maxi-
 mum  assistance  is  needed.

 The  Desert  Development  Programme
 which  was  implemented  in  the  desert  area  in
 my  State  has  been  extremely  beneficial.  But
 the  Department  of  Rural  Development  has
 done  gross  injustice  to  our  state,  as  a  result
 of  which  the  electrification  programme  has
 come  to  a  halt.  In  a  district  like  Jaisalmer,
 which  is  important  from  the  point  of  view  of
 tourism,  a  132.0  1९.१४.  line  does  not  exist.  This
 make  it  difficult  for  the  33  K.V.  line  to  be  laid,
 which  in  turn  is  hampering  the  progress  of
 the  R.E.C.  scheme.  As  the  R.E.C.  has  given
 assistance  for  a  132  K.V.  line  from  Bhima,
 assistance  should  also  be  given  for  layinga
 132  K.V.  line  from  Pokhran  to  Jaisalmer,  so
 that  the  electrification  work  could  be  com-
 pleted.  The  Animal  Husbandry  Programme
 was  an  important  part  of  the  Desert  Develop-
 ment  Programme.  And  cattle  breeding  is  a
 very  important  component  of  the  animal
 husbandry  process.  The  breeds  which  suit

 the  desert  conditions  most  have  become
 rare  these  days  and  the  Central  Government
 is  not  extending  any  help  for  this  purpose
 under  the  Desert  Development  Programme.
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 The  Rural  Development  Department  has
 discontinued  this  programme  and  no  funds
 have  been  provided  for  this  purpose.  This
 has  resulted  in  heavy  losses  to  the  people.
 The  animal  husbandry  programme  should
 be  included  in  the  Desert  development  pro-
 gramme  in  order to  facilitate  development  of
 these  areas.

 There  was  programme  named  '‘Explo-
 ration  of  Tubewells’  which  has  also  been
 discontinued.  All  this  is  nothing  but  gross
 injustice  towards  the  Desert  Development
 Programme  by  the  Rural  Development
 Department.  The  development  of  desert
 areas  is  coming  to  a  halt.  The  Government
 should  pay  special  attention  to  the  desert
 area  in  Rajasthan  which  is  2/3  rd  of  the  total
 area  of  the  State.  For  the  development  of the
 desert  areas,  itis  essential  that  the  Govern-
 ment  accord  them  special  status  as  in  the
 case  of  hilly  areas.

 If  quick  steps  are  taken,  an  All  India
 Radio  station  can  be  set  up  in  Barmer  within
 two  months.  All  support  facilities  have  al-
 ready  been  set  up  of  the  work  relating  to  the
 installation  of  High  Power  Transmitters  in
 Barmer  and  Jaisalmer  is  making  extremely
 slow  progress.  Arrangements  should  be
 made  for  the  telecast  of  T.V.  programmes
 over  there  so  that  people  in  rural  areas  could
 avail  of  the  benefits  of  television

 The  Government  has  not  been  able  to
 provide  drinking  water  facility  during  the
 Seventh  Five-Year  Plan.  A  scheme  was
 formulated  to  provide  drinking  water  from
 the  Indira  Gandhi  Canal  but  the  Canal  is  yet
 to  be  completed.  The  Eighth  Five  Year  Plan
 should  have  provisions  for  solving  the  drink-
 ing  water  problem.  |  would  say  that  Rs.  100
 crores  are  insufficient  for  the  implementa-
 tion  of  this  scheme.  So  this  amount  should
 be  increased  to  Rs.  300  crore  per  annum.
 Completion  of  the  Canal  will  lead  to  devel-

 |  opment  of  the  desert  areas  beside.  increase
 in  productivity,  which  wiil  ultmateiy  benefit
 the  country.

 With  these  words,  !  exovess  my  support
 forthe  Supslemectary  Der  उ  ।  पायी
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 SHRIGIRDHARILAL VYAS  (Bhilwara):
 Madam  Chairman,  the  regional  imbalance
 of  the  Central  Government  makes  us  sad  but
 the  regional  imbalance  created  by  God  also
 makes  us  sad  while  Bihar,  Assam  and  Bengzਂ
 experience  heavy  rains,  Rajasthan  exper:-
 ences  scarcity  of  water.  While  there  व
 floods  in  those  States,  our  Stateis  affected
 by  drought.  The  Government  should  chan-
 nelise  the  water  from  the  flood-affected  states
 to  Rajasthan.  Such  a  step  is  necessary  to
 ward  off  the  effects  of  regional  imbalance
 created  by  the  Almigthy.

 Hon.  Shri  Rao  80561  up  a  Commissicn
 and  a  plan  was  formulated  to  reach  the
 excess  water  from  flood  prone  rivers  to  areas
 where  water  is  scarce.  This  plan  should  be
 implemented  so  that  the  drinking  water  prob-
 lem  in  Rajasthan  would  be  solved.

 This  year,  Rajasthan  Government  म
 asked for  Rs.  60  crores  for  providing  drink:
 water.  There  are  many  areas  ५011  ह
 received  any  rains  in  this  season  result
 shortage  of  drinking  water.  So  the  (.
 ment  is  requested  to  sanction  func=
 State  at  the  earliest.

 The  Government  has  given  Rs.  ।..
 crores  to  Rajasthan  under  the  Jawai:
 Rozgar  Yojana.  As  is  well  known  these  are
 a  large  number  of  people  living  beiow  the
 poverty  line  in  Rajasthan.  Therefore,  this

 amount  would  not  be  sufficient.  The  Govern-
 ment  gives  Rs.  200  crores  to  Rs.  300  crores
 as  famine  assistance.  What  |  mean  to  say  is
 that  Rs.  126  crores  will  not  be  enough  for  the
 successful  implementation  of  the  Jawahar
 Rozgar  Yojana.  Hence  the  amount  of  funds
 to  be  sanctioned  under  this  scheme  should
 be  increased  to  Rs.  5200  crores  so  that
 maximum  number  of  people  are  able  to  get
 jobs.

 Today  what  is  needed  mostis  to  provide
 employment.  If  the  Government  is  able  to
 feed  the  poor,  the  latter  will  definitely  feel
 indebted  to  the  former.  So  all  efforts  should
 be  made  for  the  successful  implementation
 of  this  scheme.  The  ban  on  new  recruitment
 should  be  withdrawn.  The  Central  Govern-
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 ment  as  well  as  the  State  Governments  have
 imposed  a  ban  on  recruitment  to  class  ॥,
 class  Ill  and  class  IV  posts

 This  is  the  election  year  and  people
 want  that  employment  opportunities  should
 be  made  available  for  more  and  more  people
 but  the  Government  have  already  imposed  a
 ban  on  fresh  recruitment  Such  a  situation
 makes  the  people  think  that  the  present
 Government  Is  not  in  a  position  to  provide
 them  employment  This  would  create  a  bad
 impression  in  their  minds  Hence,  a  provi
 sion  should  be  made  so  that  the  State  Gov-
 ernment  as  well  as  the  Central  Government
 may  lift  the  ban  and  more  and  more  people
 are  provided  employment  It  is  necessary  to
 make  a  provision  in  this  regard

 Similarly  |  would  like to  say  afew  words
 In  respect  of  the  education  department
 During  the  last  few  years  2  3  universities
 have  been  opened  in  my  State  On  of  these
 universities  1s  the  Ajmer  University  This
 university  has  no  building  of  its  own  for  its
 offices  They  have  taken  only  1  to  2  tene-
 ments  on  rent  which  are  not  at  all  worthy  to
 give  it  the  name  of  a  university  The  Univer-
 sity  Grants  Commission  and  the  Govern-
 ment  of  India  should  be  asked  to  provide
 them  funds  for  the  construction  of  their  office
 complex  so  that  ॥  may  have  the  look  of  a
 university  otherwise  the  present  arrange-
 ment  of  the  university  is  not  suitable  even  for
 acollege  or  ahigh  school  They  do  not  have

 adequate  resources  to  meet  their  require-
 ments  ॥  is,  therefore,  extremely  essential
 that  at  least  the  basic  requirements  of  the
 university  are  fulfilled

 Similarly  ॥  is  a  matter  of  great  shame
 and  regret  that  our  country  has  been  regis-
 tering  aconstant  decline  in  respect  of  all  the
 disciplines  of  games  and  sports  though  it  15
 a  big  country  and  has  a  large  population  of
 more  than  80  crores  After  all  what  are  the
 main  reasons  responsible  for  this  situation?
 Incentives  are  not  being  given  to  the  people
 in  rural  areas  In  the  villages,  there  are
 neither  any  play-grounds,  nor  any  sports
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 material  nor  a  coach  available  to  provide
 guidance  The  boys  tn  the  rural  areas  are
 qutte  intelligent  and  active  and  they  may  be
 groomed  into  very  good  sportsmen,  who  can
 uphold  the  prestige  of  their  nation  but  they
 are  deprived  of  all  the  facilites  Hence  there
 should  be  such  a  provision  at  the  block  level
 and  the  district  level  that  play  ground,  sports
 material  and  the  incentives  for  participation
 In  games  are  made  available  to  them  so  that
 they  may  bring  laurels  to  their  nation

 |  would  also  like  to  make  a  submission
 in  respect  of  the  roads  in  our  country  As
 regards  the  development  of  roads  in  our
 country  Rajasthan  in  particular  has  been
 lagging  a  behind  because  ॥  15  mostly  a
 desert  and  rocky  area  and  in  past  when
 feudal  lords  ruled  over  the  country,  they
 never  bothered  to  construct  roads  What-
 ever  progress  has  been  made  in  this  regard
 is  the  result  of  the  efforts  made  during  the
 last  forty  years  only  That  15  why  we  are  still
 lagging  behind  in  this  field  One  or  two  na-
 tional  highways  have  been  constr'icted  quite
 recently  by  the  Central  Government  and  one
 or  two  more  highways  are  required  In  this
 regard,  |  have  made  repeated  submissions
 The  road  from  Ajmer  to  Bombay  wa  Ratlam
 should  be  converted  into  a  national  highway
 because  even  from  the  traffic  point  of  view,
 it  is  the  busiest  road  in  the  country  There-
 fore,  It  should  be  declared  a  national  high-
 way  If  itis  done,  it  would  immensely  benefit
 the  masses

 In  regard  to  textile  my  submission  15  that
 there  seems  to  be  acute  scarcity  of  yarn  for
 the  handloom  industry  and  thus  the  hand-
 loom  weavers  get  yarn  at  a  very  high  rate
 Cotton  ts  produced  in  abundance  in  Bhil-
 wara  district  of  Rajasthan  Day  before  yes-
 terday,  |had  pointed  out  tothe  hon  Minister
 of  Textiles  that  two  co-operative  mills  were
 established  by  cooperative  societies  5-7
 years  back,  but  these  mills  are  not  being
 given  any  financial  assistance  by  the  NAFED
 and  the  IDBI  As  a  result,  t  has  become
 difficult  to  establish  Cooperative  Spinning
 Mills  Keeping  in  view  all  these  things,  the
 hon  Minister  of  Finance  should  kindly  direct
 these  financial  institutions  to  provide  finan-
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 cial  assistance  to  the  cooperative  mills  being
 established  in  Asinda  and  Shahpura.  Incase
 this  assistance  is  provided,  the  Textile  Min-
 istry  may  issue  licences  for  setting  up  two
 additional  mills,  so  that  we  can  increase  our
 production  of  yarn  and  supply  it  at  a  cheap
 rate  to  the  people  and  thus  also  pass  on  the
 benefit  to  the  cultivators  in  rural  areas.  It
 would  also  enable  optimum  utilisation  of  the
 money  advanced  to  those  cultivators.

 Similarly,  as  regards  the  atomic  depart-
 ment,  my  submission  is  that  the  Central
 Government  have  sanctioned  four  atomic
 plants  for  our  State.  But  the  work  on  these
 projects  has  not  yet  been  started  and  it
 would  take  another  8-10  years  to  commis-
 sion  these  projects.  By  then  we  would  be
 lagging  far  behind  in  respect  of  power  gen-
 eration.  In  view  of  this  situation,  at  least  four
 of  these  atomic  plants  which  have  already
 been  sanctioned,  should  be  set  up  and
 commissioned  at  the  earliest,  so  that  the
 State  of  Rajasthan  can  have  the  maximum
 power  supply  at  its  disposal.  Similarly,  lignite
 is  also  found  in  abundance  in  our  State,
 particularly  in  Bikaner  and  Barmer  districts
 where  a  survey  has  already  been  conducted
 and  the  lignite  plants  for  these  areas  have
 already  been  sanctioned  but  no  further  ac-
 tion  has  been  taken  on  them.  So  the  Govern-
 ment  should  take  follow  up  action  in  this
 regard.  The  Government  of  Rajasthan  has
 requested  the  Central  Government  to  initi-
 ate  action  to  set  up  four  additional  Thermal
 Power  Plants.  All  these  plants  should  also
 be  sanctioned  by  the  Centre  because  Ra-
 jasthan  is  the  most  backward  State  particu-
 larly  in  respect  of  power  generation  or  indus-
 tries  or  in  regard  to  agriculture.  Whenever
 there  is  famine  or  scanty  rains,  they  resort  to
 load  shedding  in  our  State.  Same  is  the
 position  in  respect  of  agriculture  and  indus-
 tries.  That  is  why  we  are  backward  in  every
 field.  Hence  |  would  like  to  request  the  Central
 Governmentto  commission the  power  plants
 at  the  earliest  for  which  they  have  given  their
 sanction  so  that  we  get  maximum  benefit  out
 of  them  by  way  of  more  employment  oppor-
 tunities,  more  new  units  and  better  perform-
 ance  in  the  field  of  agriculture.
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 The  scheme  of  REC  has  been  imple-
 mented  by  the  Governmentin  several  places.
 In  our  State  only  64  per  cent  of  the  villages
 have  been  covered  under  this  scheme
 whereas  in  certain  States  it  has  been
 launched  in  all  the  villages.  My  submission  is
 that  these  projects  are  completed  at  the
 earliest  so  that  the  scheme  of  REC  is  imple-
 mented  in  each  and  every  village  of  Rajast-
 han  and  thus  prove  beneficial  for  agriculture
 and  the  farmers,  who  may  increase  their
 production  and  work  for  their  economic
 progress.  Hence  these  provisions  are  es-
 sentially  required.

 The  last  point  |  would  like  to  submit
 relates  to  the  Commerce  Department.  Mica
 is  produced  my  constituency.  In  the  entire
 country,  Mica  is  found  oniy  in  three  States
 i.e.  Bihar,  Andhra  Pradesh  and  Bhilwara
 district  of  Rajasthan.  The  Central  Govern-
 ment  has  set  up  Mica  Paper  Plants  in  the
 other  two  States  viz.  Bihar  and  Andhra
 Pradesh,  but  till  date  no  such  plant  has  been
 set  up  in  Bhilwara.  There  is  very  good  scope
 for  it  there  and  the  Government  can  earn
 about  Rs.  200  crores  in  foreign  exchange.
 But  the  Government  has  not  yet  sanctioned
 such  an  important  project.  So  it  should  be
 sanctioned  at  the  earliest  so  that  Mica  plant
 may  be  set  up  there  which  will  help  generate
 employment  opportunities  for  the  people,
 with  an  increase  in  the  number  of  industries
 and  the  Government  will  earn  good  amount
 of  foreign  exchange.  The  Central  Govern-
 ment  may  kindly  strengthen  these  provi-
 sions  and  thus  set  right our  balance  of  trade.

 With  these  words,  I  support  these
 demands  and  conclude.

 SHR!  MOHD.  AYUB  KHAN  (Jhunjhunu):
 Madam  Chairman,  |  rise  to  support  the
 supplementary  demands.  Inthefirstinstance,
 |  would  like  to  congratulate  our  Prime  Minis-
 ter  Shri  Rajiv  Gandhi  for  giving  shape  to  the
 visions  of  Mahatma  Gandhi,  the  Father  of
 the  Nation,  the  foundation  of  which  was  laid
 by  Pandit  Jawaharlal  Nehru  and  was  further
 strengthened  by  Shrimati  Indira  Gandhi  with
 her  sacrifices.  Now  itis  the  turn  of  Shri  Rajiv
 Gandhi  who  is  to  give  it  the  final  shape.  To
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 materialise  those  visions  Shri  Rajiv  Gandhi
 has,  inthe  first  instance,  fulfilled  the  commit-
 ment.he  had  made  to  the  public  of  this
 country.  He  tried  his  level  best  to  make  the
 poorest  of  the  poor  of  the  country  feel  that  he
 belongs  to  India  and  the  responsibility  of  his
 well  being  is  well  secure  in  the  hands  of  Shri
 Rajiv  Gandhi.  He  has  taken  an  initiative  in
 this  regard  with  the  introduction  of  the
 Jawahar  Rozgar  Yojana.  It  is  a  scheme
 which  has  provided  considerable  relief  to
 each  and  every  person  particularly  belong-
 ing  to  the  poor  sections  of  the  country.  Even
 earlier  lot  of  work  was  being  done  in  this
 regard  through  NREP  and  RLEGP  but  the
 common  man  was  feeling  very  much  ag-
 grieved  with  their  working.  He  also  felt  that
 the  public  money  is  being  misused.  But-
 today,  under  Jawahar  Rozgar  Yojana,  funds
 are  being  allocated  direct  to  the  sarpanches
 and  the  entire  scheme  is  to.be  implemented
 by  the  Gram  Sabhas  with  the  consent  of  the
 public  of  that  village.  It  is  immaterial  as  to
 how  much  funds  are  provided  to  a  village,
 the  people  in  rural  areas  realise  that  power
 has  been  passed  on  to  them  and  they  would
 be  able  to  work  for  the  prosperity  of  their
 village  with  their  own  resources.  As  such  it
 would  be  a  great  achievement.

 Keeping  this  in  view,  the  Panchayati  Raj
 Bill  is  going  to  be  passed.  Due  to  this  Bill,
 today  allthe  opposition  benches  are  vacant.
 Today,  when  we  go  to  the  villages,  we  find
 that  these  people  are  now  misleading  the
 people  and  are  asking  them  to  fill  a  form  for
 the  purpose  of  getting  their  loans-  waved.
 They  say  that  if  they  come  to  power,  they
 would  waive  loans  upto  Rs.  ten  thousand.
 Now,  you  can  easily  see  how  these  people
 have  been  hatching  the  conspiracy to  weaken
 their  country.  How  these  people  and  certain
 foreign  powers  are  busy  conspiring  to  multify
 the  entire  progress we  have  made  by  now.
 These  foreign  powers  have  been  keeping
 watch  on  our  progress  and  have  joined  hands
 with  these  people  to  block  the  way  to  further
 progress.

 Today,  these  people  are  getting  certain
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 forms  filled  up  by  the  people  for  waiving  the
 amount  of  their  loans  upto  ten  thousand
 rupees  in  the  villages  and  are  thus  trying  to
 ruin  this  country.  The  Inspectors  who  go  the
 villages  to  collect  samples  from  the  village
 shops,  threaten  the  people  in  the  villages
 and  because  of  ii  the  shopkeepers  have
 closed  down  the  shops.  That  is  the  way
 how  they  collect  money  from  the  people  in
 the  villages.  We  have  to  be  vigilant  and  keep
 a  strict  watch  on  such  elements.

 You  may  see  it  how  these  people
 avoided  the  discussion  which  was  to  be  held
 in  this  House ०  the  report  of  the  Comptroller
 and  Auditor  General.  Today  every  citizen
 and  particularly  the  Members  of  Parliament
 should  exercise  caution  not  to  say  aword  the
 weapons  purchased  for  the  defence  of  our
 country  because  it  will  be  harmful  for  our
 country.  ।  somebody  does  it  he  cannot  be
 called  a  patriot.  If  somebody  speaks  some-
 thing  against the  weapons  being  used  by  the
 Jawans  on  our  borders for  the  defence  of  our
 country  he  cannot  be  loyal  to  his  country.
 You  may  comment  about  the  monetary
 aspect  but  it  is  regretable  if  anyone  doubts
 the  capability  of  the  guns  purchased  by  us.

 Now,  |  would  like  to  request the  Hon'ble
 Minister  to  sanction  all  the  pending  water
 projects  at  the  earliest  to  solve  the  water
 problem  of  Rajasthan  which  is  facing  acute
 water  shortage.

 |  come  from  Jhunjhunu  ‘constituency,
 which  is  a  backward  area.  I  would  like  to
 congratulate  our  Hon'ble  Prime  Minister for
 theconstruction  of  aT.V.  Tower in  Jhunjhunu
 which  will  benefit  the  people.  Even  the  pro-
 vision  of  S.T.D.  facilities  will  benefit  the  en-
 tire  district.  It  has  a  good  effect  on  the  entire
 district.  would  also  like to  request the  Hon'ble
 Minister  to  expedite  the  measures  being
 taken  for  the  provision  of  telephone  facilities
 for  each  and  every  gram  Panchayat  so  that
 the  people  may  be  benefited  by  this  facility.
 The  people  will  feel  extremely  happy  if  this
 facility  is  provided.

 ।  belong  to  a  very  backward  area  i.e.
 Jhunjhunu,  where  there  is  acute  shortage  of
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 roads.  If  the  roads  are  provided  from
 Mukandgarh  to  Bichri,  from  Bichrito  Beswa,
 from  Beswa  to  Fatehpur,  from  Chirana  to
 Todhpura  and  from  Khiror  to  Tarapur,  it
 wouid  immensely  benefit  the  people  of  that
 area.

 Fatehpur  Khari  ts  a  very  big  town  but  it
 is  not  covered  by  the  T.V.  network  because
 it  is  a  far  off  piace  from  Sikar  and  Jhunjhunu
 ‘and  is  midway  between  the  two  cities.  |
 wauld  jike  to  urge  upon  the  Minister  to  pro-
 vide  a  T.V.  Tower  in  Fatehpur  Khari  town
 which  wili  be  of  great  benefit  for  the  people
 of  that  area.

 Udaipurvati  and  Khetri  are  the  hilly  areas
 of  my  constituency.  There  is  no  provision  of
 water  in  these  nily  areas.  ।  a  dam  ts  con-
 structed  in  this  area,  it  wiil  be  of  great  benefit
 for  the  peopie  of  that  area.  Therefore,  provi-
 sion  of  water  should  be  made.  Some  parts  of
 my  constituency  have  been  covered  under
 darw  zone  since  long,  resulting  in  the  non-
 availability  of  the  facilities  and  assistance  to
 the  farmers  which  are  generally  available  to
 the  farmers  of  other  places.  Hence,  it  should
 be  excluded  from  the  dark  zone  at  the  earli-
 est.

 Rajasthan  has  been  in  the  grip  of  fam-
 ine  for  the  last  four  years.  Hence  the  amount
 of  interest  chargeable  from  the  farmers  on
 the  loans  for  the  last  four  years  of  famine
 should  be  waived.  It  will  give  great  relief  to
 the  farmers.  As  regards  the  propaganda
 being  carried  out  in  regard  to  waiving  of
 loans,  it  should  be  countered  by  the  Govern-
 ment  by  explaining  as  to  why  the  loans
 cannot  be  waived.  The  Government  should
 also  check  the  filling  of  forms.

 There  is  a  very  big  temple  in  my  con-
 stituency.  This  temple  of  Kuldevi  was  built  in
 Jhunjhunu  seven  hundred  years  ago.  Hin-
 dus  and  Musiims  both  visit  this  temple  which
 is  an  example  of  secularism  in  our  country.
 Thousands  of  devotees  visit this  temple  daily.
 There  is  an  airport  in  this  area  since  the  days
 of  princely  States.  |  wouid  like  to  urge  upon
 the  Government  that  this  airport  should  be
 reopened  and  developed  for  the  operation  of
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 air  services.  The  pilgrims  who  visitthis  temple,
 also  visit  the  ancient  religious  places  of
 Salasar,  Jind  and  Lohagar.  Lakhs  of  pilgrims
 come  to  see  the  fair  organised  near  this
 temple.  This  temple  is  the  symbol  of  unity  of
 the  two  communities  namely  Hindus  and
 Muslims.  This  temple  was  built  up  by  a
 Muslim  Nawab  and  the  man  who  used  to
 bring  flowers  for  worshipping  the  duty  was
 aiso  a  Muslim.  People  of  all  religious  and
 castes  visit  this  temple.  Hence  the  provision
 of  an  airport  at  this  place  is  essential  for  the
 development  of  this  place.

 In  the  end,  in  view  of  all  these  things.  |
 wouid  like  to  congratulate  our  Prime  Minister
 Shri  Rajiv  Gandhi  for  the  works  undertaken
 for  the  welfare  of  the  local  public  with  his
 consent  and  blessings  and  for  the  works  to
 be  undertaken,  especially  the  provision  of
 Dabra-Singrana  goods  train  from  which
 serves  the  Khetri  Copper  Project  for  the
 transportation  of  goods  to  the  project  site  but
 no  passenger  bogey  is  attached  to  this  train.
 |  would  like  to  request  the  Government  to
 provide  funds  required  for  the  improvement
 of  this  railway  service  so  that  passenger
 bogies  could  be  attached  to  this  train.

 With  these  words,  |  support  these
 Demands  for  Grants.

 SHR}  SHANKARLAL  (Pali):  Madam
 Chairman,  ।  rise  to  support  the  Demands  for
 Supplementary  Grants  for  the  year  1989-90.
 While  participating  inthe  discussion  on  these
 Demands,  first  of  all  ।  would  like  to  draw
 attention  of  the  Government  to  fact  that
 schemes  like  N.R.E.P.  and  R.L.E.G.P.  have
 been  merged  into  the  Jawahar  Rozgar
 Yojana.  It  has  been  done  to  augment  em-
 ployment  opportunities  in  the  rural  areas.  |
 would  like  to  urge  upon  the  Government that
 the  works  which  are  lying  incomplete  under
 the  N.R.E.P.  and  R.L.E.G.P.  schemes  and
 are  necessary  but  could  not  be  completed,
 should  now  be  completed  under  the  Jawahar
 Rozgar  Yojana.  A  separate  provision  should
 be  made  for  this  purpose  so  that  the  works
 which  have  been  lying  incomplete,  couid  be
 completed.  in  Rajasthan  many  such  works
 which  were  taken  up  as  famine  relief  meas-
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 ure,  eg  works  relating  to  anicuts,  dams,
 soil-conservation  etc  are  lying  incomplete
 and  crores  of  rupees  have  already  been
 spentonthem  If  these  incomplete  works  are
 not  completed,  the  money  already  spent  on
 these  works  would  go  waste  Therefore,  a
 provision  should  be  made  to  complete  these
 works  so  that  the  money  already  spent  on
 them  ts  fully  utilised  and  the  people  may  get
 the  benefit  after  the  completion  of  these
 works

 Madam  Chairman,  the  context  of  these
 supplementary  Demands,  |  would  like  to
 make  a  request  for  the  people  of  scheduled
 castes  and  scheduled  tribes  under  the  Kutir
 Jyoti  Programme  because  we  feelthat  sched
 uled  castes  and  scheduled  tribes  have  not
 been  adequately  benefited  by  the  pro
 gramme  Therefore  ।  would  like  to  submit
 that  the  small  artisans,  who  live  in  the  vil
 lages  and  are  in  need  of  electricity  for  their
 work  should  be  given  power  connections
 The  Government  of  India  should  take  a
 decision  to  cover  the  people  belonging  to
 scheduled  castes  and  scheduled  tribes,  and
 the  people  of  other  communities  such  as
 potters,  blacksmith  etc  under  the  Kutir  Jyot!
 Yojana  for  the  purpose  of  assistance  to
 these  people

 Madam  Chairman  as  regards  the  as-
 sistance  for  the  sick  units,  |  would  like  to
 submit  that  financial  assistance  should  be
 given  only  to  the  genuinely  sick  units  Under
 tts  cover,  a  number  of  Ineligible  units  draw
 money,  as  a  result  of  which  units  badly  in
 need  of  money  are  deprived  of  it  Madam
 Chairman,  provision  has  been  made  for
 industrial  units  only  |  would  like  to  request
 that  Small  Scale  Industries  should  be  given
 priority  in  providing  assistance  A  number  of
 small  scale  industrial  units  are  lying  sick
 Funds  should  be  provided  to  revive  them  so
 that  proper  utilisation  of  funds  could  be  made
 and  the  people  could  be  benefited  from  it

 16.00  hrs.

 An  additional  amount  of  Rs  3  15  crore
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 has  been  sought  for  ‘Nehru  Yuva  Kendras’
 This  demands  justified  As  this  year  ts  being
 celebrated  as  Nehru  Centenary  Year,  more
 and  more  Nehru  Yuva  Kendras  should  be
 set  up  But  the  much  needed  extension  of
 these  centres  in  rural  areas  15  yet  to  take
 place  Similarly,  demand  has  been  made  for
 an  additional  amount  of  Rs  2  crore  for  the
 Anganwadi  programme  ।  would  like  to  sub-
 mit  that  programmes  under  Anganwadi
 scheme  are  not  being  implemented  prop-
 erly  In  my  district  of  Pali,  Anganwadi  Pro-
 grammes  are  being  implemented  for  sake  of
 name  only  The  officials  misappropriate  the
 funds  meant  for  it  So  greater  degree  of
 vigilance  ७5  required  to  be  exercised  over  ॥
 Although  the  scheme  15  a  good  one,  tt  15  not
 being  implemented  properly  That  is  why
 funds  are  not  being  utilised  properly  Special
 attention  should  be  paid  to  t  Similarly,
 additional  funds  have  been  demanded  for
 the  National  Highway  Authority  The  Gov-
 ernment  has  sanctioned  construction  of  a

 National  Highway  No  14  from  Delhito  Kandla
 via  Pall  A  name  board  of  the  proposed
 National  Highway  No  14  has  been  put  up
 but  Its  construction  ts  to  be  watched,  which
 will  go  on  a  long  way  in  development  of  our
 area  With  these  words,  |  conclude

 SHRI  MANKU  RAM  SODI  (Bastar)
 Madam  Chairman,  |  support  the  Demands
 for  Supplementary  Grant  placed  before  the
 House  by  the  hon  Minister  ॥  is  necessary
 that  the  schemes  undertaken  are  completed
 within  stipulated  period  |  would  like  to  con-
 gratulate  the  hon  Prime  Minister for  accept-
 ing  our  demand  of  upgradation  of  210  kilo-
 metre  long  State  Highway  from  Jagdalpur to
 Bhopalpatanam  as  a  National  Highway.  tt
 was  very  much  necessary  as  development
 cannot  take  place  at  the  desired  pace  unless
 adequate  transport  facilities  are  made  avail-
 able  in  the  backward  areas  The  tribal  and
 hilly  areas  are  still  backward  because  they
 lack  transport  facilities  Efforts  are  being
 made  to  connect  Dallirajhara  and  Jagdalpur
 by  a  railway  line  The  Ministry  of  Railways
 and  the  Ministry  of  Mines  are  making  their
 best  efforts  to  do  the  needful  The  State
 Government  ts  also  pressing  for  ॥  but  it  has
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 not  so  far  been  cleared  by  the  Planning
 Commission.  Itis  not  known  how  much  more
 time  will  be  taken  by  the  Planning  Commis-
 sion  tociear the  project.  People  living  in  such
 backward  areas  cannot  be  brought  to  the
 mainstream,  unless  transport  facilities  are
 made  available.  No  effort  will  bear  fruit  un-
 less  proper  transport  facilities  are  made
 available.  So  it  is  very  necessary  to  provide
 transport  facilities.  During  the  last  five  years,
 not  a  single  irrigation  scheme  has  been
 approved  for  Bastar  district  which  ७  an  Adi-
 vasi  area  surrounded  by  forests,  despite  my
 having  written  numerous  letters  to  the  hon.
 Minister  during  his  period.  In  my  view,  my
 area  escaped  the  attention  of  the  Govern-
 ment  because  it  is  an  Adivasi  area  sur-
 rounded  by  forests  and  it  is  inundated.  Every
 time  ।  am  told  that  such  and  such  scheme
 can  not  be  approved  as  it  attracted  the
 provisions  of  the  Forest  Act  relating  to  pro-
 tection  of  environment,  whereas  indiscrimi-
 nate  deforestation  is  taking  place  in  the  area
 and  tendency  of  encroachments  of  forest
 land  is  growing.  ।  is  very  difficult  to  check  it
 because  writ  of  the  Naxalites  runs  in  the
 area.  On  the  one  hand,  forests  are  being
 cleared  indiscriminately,  on  the  other  devel-
 opment  works  have  been  held  up  under  the
 cover  of  provisions  conservation  of  Forest
 Act  which  prohibit  felling  of  trees.  ॥  is  an
 ironical  situation.  How  will  development  take
 place  in  my  area?  With  the  augmentation  of
 irrigation  facilities,  new  sources  of  income
 willbe  generated  and  it  may  help  in  stopping
 encroachment  that  is  taking  place  at  pres-
 ent.  So  it  is  necessary  to  provide  irrigation
 facilities  in  Bastar  district  and  |  would  like  to
 submit  that  provision  may  be  made  in  the
 Demands  for  supplementary  Grants.f  High
 yielding  varieties  of  crops  should  be  encour-
 aged  in  the  area.  This  will  help  in  conserva-
 tion  of  forests.

 Similarly,  Bodhghat  Hydel  Project  has
 not  been  approved  by  the  Central  Govern-
 ment  so  far,  whereas  a  number  of  other  big
 Hydel  projects  in  the  country  have  been

 approved.  This  has  also  adversely  affected
 the  development  of  our  area  and  the  people
 are  very  much  agitated  over  it.  Itis  not  known
 whether  the  Conservation  of  Forest  Act  is
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 coming  in  the  way  of  giving  clearance  to  this
 project  also.  Itis  necessary to  give  clearance
 to  this  project  for  upliftment  of  the  tribals.
 They  are  leading  avery  miserable  life.  |\don't
 know  as  to  when  you  will  pay  attention  to  it.
 No  development  work  is  taking  place  there,
 no  roads  are  being  constructed  and  skilled
 workers  are  also  scared  of  working  there
 because  of  dense  forests  in  the  area.  Judg-
 ing  from  the  present  pace  development  in
 my  arealcan  say  that  it  will  not  be  developed
 even  in  next  hundred  years.  As  compared  to
 other  districts,  Bastar  district  is  lagging  far
 behind  in  development.  ।  is  possible  only
 when  projects  are  implemented  at  a  rapid
 speed.  So  the  Government  should  pay  at-
 tention  towards  the  development of  this  area.

 The  Department  of  Heaith  is  also  reluc-
 tant  in  developing  Bastar  district.  As  many
 as  150  posts  of  doctors  are  lying  vacant
 there.  During  the  rainy  season  serious  dis-
 eases  such  as  amebic  dysentery,  malaria
 and  diarrhoea  spread  there.  These  diseases
 spread  in  epidemic  form  because  of  non-
 availability  of  potable  water,  in  the  absence
 of  which  people  have  to  depend  on  unclear
 water.  When  so  many  posts  of  doctors  are
 lying  vacant,  hour  can  the  spread  of  epi-
 demic  be  checked.  Secondly,  a  large  num-
 ber  of  patients  succumb  to  these  diseases
 as  they  are  not  provided  timely  medical  aid
 due  to  lack  of  proper  transport  facilities.  |
 would  like  to  make  a  request  that  in  this
 Demands  for  Supplementary  Grants,  more
 funds  should  be  allocated  for  the  develop-
 ment  of  backward  areas  and  their  problems
 should  be  solved.  With  these  words,  |  sup-
 port  the  Supplementary  Demands  for  Grants.

 SHRI  YOGESHWAR  PRASAD  YO-
 GESH  (Chatra):  Madam  Chairman,  first  of
 all,  |  would  like  to  thank  you  for  giving  me
 time  to  speak.  ।  rise  to  support  the  Supple-
 mentary  Demands  for  Grants  presented  in
 the  House  by  the  hon.  Minister  Shri  Gadhvi.
 These  demands  are  totally  justified  for  the
 successful  implementation  of  various
 schemes  of  the  Central  Government.  For
 example,  a  demand  has  been  made  for  an
 additional  amount  of  Rs.  500  crores  for  the
 Jawahar  Rozgar  Yojana.  Many  hon.  Mem-
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 bers  have  submitted  their  views  in  this  re-
 gard  and  all  of  them  have  supported  it  by
 terming  it  reasonable  and  justified.  This
 scheme  has  been  launched  by  merging  the
 other  schemes  like  N.R.E.P.  and  R.L.E.G.P.
 Allocation  for  this  scheme  was  not  made  in
 the  General  Budget  for  the  current  financial
 year.  So,  the  demand  of  additional  amount
 for  this  scheme  through  the  Supplementary
 Demands  for  Grants  is  totally  justified.  The
 Jawahar  Rozgar  Yojana  will  provide  brighten
 the  social  and  family  life  of  the  poor  people
 and  others  in  the  country  who  live  below  the
 poverty  line  and  also  of  the  people  belonging
 to  the  labour  class  who  always  confront  the
 problem  of  employment  and  are  not  able  to
 make  their  both  ends  meet.  This  scheme  will
 fulfil  a  number  of  their  aspirations.  |,  there-
 fore,  consider  it  a  very  just  and  valid  de-
 mand.  In  this  connection,  |  would  specifically
 draw  the  attention  of  this  august  House  as
 well  as  of  the  hon.  Minister  that  demand  for
 ०  grant-in-aid  of  Rs.  30  crore  for  setting  up
 new  industries  in  areas  predominantly  in-
 habited  by  Scheduled  Castes,  and  back-
 ward  areas  is  by  all  means  a  just  demand.
 But  at  the  same  time  |  would  like  to  say  that
 a  number  of  units  running  for  years  in  such
 areas  are  lying  closed.  They  have  become
 sick  and  have  been  closed.  What  arrange-
 ments  is  the  Government  going  to  make  to
 revive  these  units?  In  this  context,  |  would
 like  to  draw  yout  attention  to  Japla  Group  of
 Industries  in  Palamau  distnct  of  Bihar.  It  is
 totally  a  backward  area.  Under  these  cir-
 cumstances,  this  factory  has  to  face  fre-
 quent  closures.  Now  ॥  is  lying  closed  tor
 years.  Thousands  of  labourers  have  been
 rendered  jobiess  and  the  peotie  क  this  area
 of  Palaman  District  are  very  much  in  distress
 as  a  result  thereof.  ॥  ‘  a  rocky  area  There
 are  no  other  means  of  employment.  This
 factory  is  the  only  source  oi  employment  but
 it  has  been  iying  closed  for  aiong  time.  While
 demands  have  been  made  to  provide  grants
 tc  new  industries,  |  want  tha:  provision  should
 also  be  made  to  revive  these  closed  uns.  If
 it  is  not  possible  to  make  further  demands  for
 grants,  these  industries  may  be  revived  by
 providing  grant  in  aid  in  out  of  the  existing
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 provision.  The  cement  factory  run  by  Dalmia
 Group  of  Industries  which  provide  livelihood
 to  15,000  families  has  been  lying  closed  for
 years.  Bihar  is  passing  through  acute  famine
 and  flood  situation.  A  stage  has  now  come
 when  the  people  are  left  with  nothing  to  eat.
 They  are  counting  the  hours  in  distress.
 They  have  been  sold  their  utensils.  Their
 children  are  dying  for  want  of  medicines.  |
 request  the  Government  to  take  steps  to
 revive  allthe  units  of  Dalmia  Group  alongwith
 the  Japla  Group  of  industries.

 Madam  Chairman,  while  making  my
 second  submission  ।  would  specifically  say
 that  the  schemes  like  the  Jawahar  Rozgar
 Yojana  launched  by  the  Government  in  the
 current  Budget  have  raised  new  hopes  and
 aspirations  in  the  people.  Our  late  Prime
 Minister,  Shrimati  Indira  Gandhi,  had  taken
 an  initiative  for  social  security  under  the  20
 Point  Programme.  in  accordance  with  the
 provisions  of  the  said  programme,  all  the
 widows,  physically  handicapped  persons  and
 old  persons  above  60  years  of  age  are
 getting  pension  at  the  rate  of  Rs.  30  per
 month.  But  in  view  of  the  rising  prices,  the
 utility  of  this  amount  has  reduced.  |,  there-
 fore,  request  the  Government  that  the  exist-
 ing  amount  of  Rs.  30  being  given  as  social
 security  pension  should  be  raised  to  Rs.  60
 per  month.  In  support  of  my  demand  |  would
 like  to  say  that  this  is  the  only  source  of
 livelihood  for  such  people.  Not  only  that,  the
 socialistic  schemes of  our  congress  Govern-
 ment  are  based  on  this  programme  and  this
 pension  has  been  a  source  of  financial  as-
 sistance  to  the  negiected  and  destitute  people
 of  this  country.  It  has  provided  considerable
 suppor  to  these  pecoie  and  ou:  orogrammes
 have  become  successful  as  a  result  thereof.
 But  in  view  of  the  rising  prices,  ।  would  i:ke  to
 request  the  hon.  Miruster  to  raise  this  amount
 from  Rs.  30  to  Rs.  60  per  mozth.

 Madam,  provisior;  has  been  made  the
 CPWD  for  making  payments  io  iatourers.  In
 this  connection  |  woutd  like  to  say  tnat  there
 are  several  cepariments  fike  the  National
 Building  Construction  Corporation  which  owe
 huge  amount  of  arrears  to  labourers.  These
 arrears  should  be  paid  immediately.
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 |  shall  conclude  by  drawing  your  atten-
 tion  to  some  of  the  problems  of  my  constitu-
 ency.  A  number  of  irrigation  projects  which
 were  sanctioned  long  ago  are  pending  in
 Chotanagpur  area  and  plateau  of  Gaya
 District  in  Bihar.  These  include  major  proj-
 ects  like  Tilaiya  Dhadhar  project,  Oraiya
 Reservoir  Scheme  and  Mohana  river  project
 where  the  pace  of  work  is  very  slow.  Re-
 cently,  some  decision  was  taken  about  these
 projects,  but  work  has  not  yet  started.  1  would
 like  to  draw  the  attention  of  the  Government
 to  it  and  request  that  just  as  they  are  making
 provisions  for  setting  up  industries  in  back-
 ward  areas,  Government  should  also  allo-
 cate  huge  funds  for  the  revival  of  such  major
 schemes  in  Gaya,  Palamau  and  Hazaribagh
 districts  which  are  lying  dead,  so  that  green-
 ery  in  rural  areas  could  be  ensured  and
 irrigational  potential  increased.

 There  are  several  backward  areas  in
 Chotanagpur  which  are  stricken  acute  pov-
 erty.  If  roads  are  constructed  connecting
 Hazaribagh to  Palamau,  Hazaribagh  to  Gaya
 and  Gaya  to  Palamau,  each  covering  a
 stretch  of  10  to  15  kilometres,  means  of
 communication  will  increase  and  the  condi-
 tion  of  the  people  will  undergo  a  change.
 With  these  words,  |  strongly  support  these
 demands.

 SHRIR.P.  SUMAN  (Akbarpur):  Madam
 Chairman,  |  am  grateful  to  you  for  providing
 me  an  opportunity  to  speak  on  the  Supple-
 mentary  Demands  for  Grants.  |  strongly
 support  the  Demands  presented  by  the
 Government  as  |  feel  that  these  demands
 are  very  justifiable.

 The  Central  Government  has  launched
 revolutionary  schemes  and  in  order  to  meet
 thefinancial  requirements  of  these  schemes,
 Supplementary  Demands  for  Grants  are
 absolutely  necessary.  Since  these  demands
 are  very  just  and  reasonable,  they  should  be
 widely  welcomed.

 With  these  words  |  would  like  to  draw
 the  attention  of  the  hon.  Minister  to  some
 specific  points.  While  allocating  centralfunds
 to  various  States  for  different  schemes  run
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 by  them,  the  geographical  situation,  the
 population  and  percentage  of  backward-
 ness  prevailing  in  the  State  concerned  should
 be  taken  into  account  and  after  making  a
 proper  assessment  of  all  these  factors,  ac-
 tual  allocation  of  funds  should  be  made.
 There  are  several  areas  in  the  country  which
 are  extremely  backward  and  there  are  also
 areas  which  are  developed.  When  some
 new  scheme  is  launched  people  from  devel-
 oped  areas  reach  the  sites  and  avail  the
 benefits  of  these  schemes  and  the  problem
 of  areas  predominantly  inhabited  by  the
 Harijans  and  Adivasis  remain  unsolved  with
 the  result  that  the  people  of  these  areas
 continue  to  be  backward.  ॥  is,  therefore,
 necessary  that  special  attention  should  be
 paid  to  backward  areas  of  the  country.  While
 approving  schemes  and  allocating  funds,
 due  attention  should  be  paid  to  these  areas.

 ।  would  like  to  make  a  mention  of  2-3
 schemes  which  are  being  implemented  very
 speedily  in  the  country.  As  far  as  the  ques-
 tion  of  Jawahar  Rozgar  Yojana  is  concerned,
 we  are  going  to  hold  a  discussion  on  that  in
 the  next  few  days  and  |  shall  avail  of  that
 opportunity  to  express  my  view  in  detail  at
 that  time  instead  of  taking  it  up  right  now.

 There  are  other  schemes  also  viz.
 Housing  Scheme  for  the  weaker  sections
 called  Indira  Awas  Yojana.  When  |  happen
 to  visit  various  parts  of  the  country,  |  notice
 that  the  conditions  prevailing  there  are  very
 deplorable.  There  are  proposals to  construct
 houses  for  the  poor  people  at  a  cost  of  Rs.
 6000  per  unit  under  the  Indira  Awas  Yojana.
 Madam  Chairman,  do  you  think  a  house
 could  be  constructed  for  Rs.  6000?  |,  there-
 fore,  request  the  Central  Government  to
 enhance  this  amount  to  at  least  Rs.  15,000
 per  house  so  that  the  poor  people  are  able  to
 construct  at  least  two  small  rooms  which
 could  suffice  to  accommodate  their  families.

 Everyday  advertisements  are  being
 given  with  the  announcement  that  these
 houses  are  being  constructed  very  soon.  But
 no  attention  is  being  paid  to  the  quality.  Our
 engineers  are  doing  wonders  with  their  archi-
 tectural  skills  by  construct  houses  without
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 foundations. We  must  ensure that  the  houses
 we  construct  do  not  collapse  during  the  very
 first  rain of  the  year.  |  went  to  my  constitu-
 ency  and  saw  for  myself  that  people  hesitate
 to  live  in  the  houses  constructed  under  the
 Indira  Awas  Yojana  or  the  Housing  Scheme
 for  weaker  sections,  because  these  houses
 collapse  within  a  year.

 Our  hon.  friend,  Shri  Rajhans  made  a
 few  points  on  ‘Kutir  Jyoti.’  In  this  connection
 |  would  like  to  state  that  when  |  visited  my
 constituency  last  month,  Idid  see  the  ‘Kuteer’
 but  not  the  ‘Jyoti.’  |  feel  that  light  has  been
 confined  to  cities  only.  ॥  has  been  the  objec-
 tive  of  the  Central  Government  to  provide
 light  to  jhuggis  of  poor  people  by  providing
 electricity  connections  free  to  cost.  But  after
 visiting  some  districts  of  Uttar  Pradesh,  |
 found  that  the  people  were  not  getting  its
 benefits  anywhere  in  the  State.  At  the  most,
 10  per  cent  of  the  people  have  been  given
 electricity  connections  whereas  the  last  fi-
 nancial  year  has  already  ended  and  we  have
 entered  the  new  financial  year.  |  would  say
 that  the  schemes  formulated  by  the  Central
 Government  are  quite  good  but  as  they  are
 not  being  implemented  properly,  they  are
 not  yielding  good  result.

 Many  parts  of  the  country  are  affected
 by  natural  calamities  every  year.  The  Cen-
 tralGovernment  and  the  State  Governments
 spend  crores  of  rupees  every  year  at  such
 places  but  it  is  regretted  to  say  that  no
 permanent  solution  is  being  found  to  this
 problem.  ।  urge  the  hon.  Minister  to  prepare
 a  master-plan  which  effectively  check  the
 occurrence  of  floods  and  other  natural  ca-
 lamities  at  places  where  they  occur  every
 year.  Crores  of  rupees  spent  by  the  Govern-
 ment  in  the  form  of  assistance  will  thus  also
 be  saved.

 A  lot  needs  to  be  done  in  the  field  of
 education,  particularly  primary  education.  In
 villages  there  are  no  buildings  for  schools  as
 also  there  are  no  teachers  in  the  schools
 whereas  the  number  of  students  is  very
 large.  The  ‘Aanganwadi’  programme  has
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 been  started  for  women  and  girls.  |  have
 seen  that  in  villages,  the  ‘Aanganwadi’  pro-
 gramme  and  the  non-formal  education  pro-
 gramme  are  not  being  implemented  prop-
 erly.  Such  a  state  of  affairs  is  unlikely  to
 realise  the  aim  and  objective  which  our  Hon.
 Prime  Minister  and  his  Government  are  striv-
 ing  to  achieve.  |  would  request  that  special
 attention  be  paid  in  this  direction.

 Today  crores  of  rupees  are  being  given
 for  the  welfare  of  Scheduled  Castes  and
 Scheduled  Tribes  through  the  Special
 Component  Plan.  This  money  is  being  given
 through  banks.  Is  the  Government  aware  of
 the  extent  of  exploitation  of  Scheduled  Caste
 and  Scheduled  Tribes  by  the  bank  employ-
 ees?  As  far  as  |  know  there  are  no  commit-
 tees  for  monitoring  this  programme  at  the
 district  level.  A  number  of  committees  have
 been  formed  to  monitor  even  trivial  matters
 but  there  is  no  monitoring  committee  for  the
 Special  Component  Plan  which  is  quite  a
 revolutionary  step  for  the  welfare  of  the  poor.
 It  is  necessary  to  do  something  in  this  direc-
 tion.

 For  all  schemes  approved  by  the  Gov-
 ernment,  it  must be  ensured  that  the  schemes
 are  completed  within  the  stipulated  time-
 limit  and  within  the  funds  allotted  for  them.  ।
 would  like  to  cite  the  example  of  the  Tanda
 Thermal  Power  Projecicosting  Rs.  159.0  crores
 in  my  constituency  which  was  scheduled  to
 be  completed  by  1983  but  is  still  incomplete
 in  1989.  An  amount  of  Rs.  400  crores  have
 already  been  spent  on  it  but  |  regret  to  say
 that  even  two  of  its  units  have  not  become
 operationa!.  This  is  a  matter  of  shame  for  us.
 |  request  the  Government  to  ensure  that  all
 projects  approved  by  it  are  completed  within
 the  stipulated  time-limit.  The  Government
 should  pin  point  the  responsibility  for  delays
 and  the  officials  found  to  be  responsible  for
 it  should  be  punished.

 The  Central  Government  had  granteda
 licence  for  a  sugar  mill  in  the  co-operative
 sector  in  my  constituency  in  1976.  During
 the  Janata  Party  rule,  the  licence  was  can-
 celled  although  the  mill  had  already  been  set
 upand  work  hadcommenced.  Asharecapital
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 amounting  to  Rs.  17  lakh  is  still  held  up.  |
 have  raised  this  matter  anumber of  times  but
 there  is  no  talk  of  either  returning  the  capital
 0  reopening  the  sugar  mill.  Through  your
 good  offices,  Sir,  |  want  to  urge  the  hon.
 Minister  and  the  Central  Government  to
 reopen  the  said  sugar  mill  at  the  earliest  as
 it  will  serve  the  interests  of  the  farmers,
 particularly  sugarcane  growers  of  that  back-
 ward  area.

 With  tnese  words,  |  conclude.

 SHRI  MANIKRAO  HODLYA  GAVIT
 (Nandurbar):  Madam  Chairman,  |  rise  to
 lend  my  support  to  the  Supplementary
 Demands  for  Grants.  |  am  very  grateful  to

 Hon.  Prime  Minister  and  the  Central  Govern-
 ment  that  a  demand  for  Rs.  500  crores  has
 been  made  for  the  Jawahar  Rozgar  Yojana.
 This  is  arevolutionary  scheme  which  aims  at
 securing  welfare  of  the  poor  in  this  country.

 I  want  to  make  some  demandson  behalf
 of  the  people  of  my  area  for  consideration  of
 the  concerned  Ministries  of  the  Central
 Government  so  that  they  could  fulfill  the  said
 demands  of  my  constituency.

 This  year  the  Ministry  of  Information
 and  Broadcasting  installed  nearly  100  T.V.
 relay  stations  in  the  country.  It  has  been  the
 policy  of  the  Hon.  Prime  Minister,  Shri  Rajiv
 Gandhi's  Government  to  give  top  priority  to
 schemes  pertaining  to  hilly  and  ‘Adivasi’
 areas.  But  we  are  still  far  from  getting  bene-
 fits.  |  feel  that  the  officials  who  are  respon-
 sible  forthe  implementation  of  these  schemes
 are  deliberately  ignoring  those  areas.  In
 Maharashtra,  the  people  of  Dhule  district
 which  falls  in  my  constituency  have  been
 demanding  a  T.V.  relay  station  for  a  long
 time.  Over  there  T.V.  relay  stations  have  not
 been  set  up  in  Dandaicha,  Tirupur  and
 Nawanpurtehsils  even  though  they  fall  क  the
 tribal  area.  |  request  the  Government  to  set
 up  1.४.  relay  station  there.

 At  Nargana  village  in  my  district,  the
 Surat-Bhusawal  railway  line  crosses  the
 Bombay-Agra  National  Highway  No.  3.  For
 the  past  5-6  years,  a  proposalto  construct  an
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 overbridge  over  there  is  under  consideration
 of  the  Central  and  the  State  Government.  |
 request  the  hon.  Minister  for  Surface  Trans-
 port  to  give  priority  to  this  project  which  is  of
 considerable  importance  as  it  is  on  a  road
 that  passes  through  a  tribal  area.

 |  want  to  draw  the  attention  of  the  Min-
 istry  of  Communications  towards  the  work
 with  regard  to  laying  of  the  telephone  Co-
 axial  line  in  Surat,  Nawanpur,  Nandurbar,
 Dondaicha,  Shahada  and  Dhuliya  which  is
 yet  to  be  completed  even  5  years  after  it  was
 started.  Officials  claim  lack  of  funds  as  the
 reason.  As  old  machinery  has  been  installed
 inthe  telephone  exchange,  people  are  anable
 to  know  if  their  telephones  work  or  not.
 During  the  rainy  season,  the  telephone
 exchanges  stop  working.  So  |  would  request
 the  Government  to  install  new  machinery  in
 the  automatic  telephone  exchange  so  that
 telephone  facility  can  be  provided  to  people.

 The  rural  electrification  programme  is
 being  undertaken  on  a  massive  scale  in  our
 country.  But  ।  would  draw  the  attention  of  the
 Energy  Ministry  towards  the  Adivasi  and  hilly
 areas  of  Maharashtra  where  a  lot  is  still  to  be
 done  in  this  direction.  Electricity  has  not
 reached  many  villages.  Rural  electrification
 programme  in  the  Adivasi  areas  should  be
 given  toppriority  and  necessary  funds  should
 be  sanctioned  to  them.

 |  thank  you  for  giving  me  an  opportunity
 to  speak.

 [English]

 THE  MINISTER  OF  STATE  -  THE
 DEPARTMENT  OF  REVENUE  IN  THE
 MINISTRY  OF  FINANCE  (SHRI  A.K.
 PANJA):  Madam  Chairperson:  |  am  thankful
 to  the  hon.  Members  who  participated  in  this
 debate,  and  made  various  suggestions.

 The  first  batch  of  the  Supplementary
 Demands for  Grants,  1989-90 was  presented
 in  the  Lok  Sabha  on  the  25th  July  1989.  The
 Finance  Minister  in  his  Budget  speech  an-
 nounced  the  launching  of  the  new  rural
 employment  programme,  viz.  Jawaharlal
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 Nehru  Rozgar  Yojana  with  aprovision  of  Rs
 500  crores  Inthe  Supplementary  Grant,  the
 provision  was  included,  at  that  time,  under
 the  Department  of  Expenditure,  now  it  has
 been  decided  that  this  programme  would  be
 implemented  through  the  Department  of
 Rural  Development

 Some  of  the  hon  Members  stated  that
 Jawahar  Rozgar  Yojana  is  in  replacement  of
 NREP  and  RLEGP  That  is  not  so  Jawahar
 Rozgar  Yojana  merges  NREP  and  RLEGP
 That  ७  not  so  Jawahar  Rozgar  Yojana
 merges  NREP  and  RLEGP,  along  with  the
 Jawahar  Rozgar  Yojana  programmes—
 details  of  which  have  been  given  Therefore,
 ॥  is  necessary  now  to  bring  this  provision  of
 Rs  500.0  crores,  transferrredfrom  the  Depart
 ment  of  Expenditure  to  the  Department  of
 Rural  Development

 The  Prime  Minister,  on  the  28th  April
 1989,  made  an  announcement—Parliament
 ofthe  Central  assistance,  for  Jawahar  Rozgar
 Yojana  of  a  sum  of  Rs  2001  crores  as
 against  Rs  171125  crores  actually  pro
 vided  for  tin  the  Budget  and,  therefore,  the
 Department  of  Rural  Development  asked  for
 a  supplementary  grantofRs  888  75  crores,
 16  for  transfer  of  Rs  500  crores  from  the
 budget  of  the  Ministry  of  Finance  and  also
 Rs  388  75crores  additional  At  present,  this
 Rs  500croresis  being  transferred  and  so  far
 asthe  additionalamountofRs  388  75crores
 ७5  concerned,  it  would  be  in  the  Winter  Ses
 sion,  or  inthe  next  Supplementary  Demands
 for  Grants

 So  far  as  monitoring  is  concerned,
 monitoring  has  to  be  done  by  the  Depart-
 ment  of  Rural  Development,  because  the
 expenditure  under  this  programme  is  on
 80  20  basis  It  means  that  80%  will  be  from
 the  Central  funds,  and  20%  has  to  be  paid  by
 the  State  Governments  Therefore,  the
 monitoring  of  the  programme  will  be  done  by
 the  Department  of  Rural  Development—
 which  Is  also  being  done  The  programme
 having  already  been  started,  the  first  instal-
 ment  to  all  the  States  and  Union  Territories
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 has  been  released,  and  the  expenditure—in
 which  manner  it  has  to  be  done—has  been
 detailed

 Some  oi  the  hon  Members  commented
 on  whether  the  people  have  been  made
 aware  of  this  programme  ।  called  for  some
 details  from  the  Ministry  of  Information  and
 Broadcasting,  and  also  from  those  who  are
 in  charge  of  publicity  ।  find  that  since  this
 scheme  was  announced,  extensive  publicity
 has  been  arranged  not  only  in  the  electronic
 media  of  Doordarshan  as  well  as  in  the  All
 India  Radio  There  are  special  programmes
 made  by  Doordarshan  We  find  that  as  of
 today,  there  were  ten  discussions  which
 were  telecast  in  the  different  Kendras  in
 India,  in  the  month  of  May  itself  In  one
 month,  ten  discussions took  place  in  various
 Kendras  in  India  We  have  the  Song  and
 Drama  Division  they  have  also  made  some
 publicity  (through  their  Division),  of  the  sali-
 ent  features—particularly  in  the  rural  areas

 All  India  Radio  also  made  in  the  national
 network  various  programmes  and  has  given
 this  a  tope  pnority  The  Films  Division  also
 released  a  film  on  the  Jawahar  Rozgar
 Yojana  ।  find  that  the  DAVP  has  also  circu-
 lated,  with  a  graphic  representation,  a  paper
 mentioning  about  fund  allocation  |  have  just
 now  said  about  it  It  has  already  been
 released  to  the  25  States  and  the  Union
 Territories  The  Films  Division,  it  appears,
 have  already  held  257  programmes  during
 the  course  of  the  various  field  programmes
 that  were  made  |  find  that  the  Publication
 Divis.on  has  also  published  various  articles
 and  write-ups  from  the  experts,  so  far  as  this
 programme  is  concerned,  under  this  pro-
 gramme,  out  of  the  fund  given  to  the  Pan-
 chayat,  a  minimum  of  15  per  cent  has  to  be
 used  for  works  benefitting  SC&ST,  upto  5
 per  cent  fund  can  be  used  for  administrative
 expenditure  and  upto  10  per  cent  on  mainte-
 nance  of  assets,  the  balance  amount  can  be
 spent  on  works  for  creation  of  durable  as-
 sets,  infrastructure  for  rural  areas  The  tllus-
 trations  have  been  given  in  the  book  and  the
 details,  as  ।  find,  have  also  been  given  there
 The  hon  Members  can  find  them  from  the
 book  Social  Forestry,  Soil  and  water  conser-
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 vation,  Minor  irrigation,  Flood  protection,
 Construction/renovaticn  of  village  tanks,

 ध  wells  and  fields  channels,  Con-
 struction  of  institutional  sanitary  latrines  in
 rural  areas,  Construction  of  rural  roads—the
 hon.  Members  have  mentioned  about  ।-
 Construction  of  houses  for  individual  mem-
 bers  of  SC/ST  including  Indira  Vikas  Yojana,
 Land  development  and  reclamation  is  also  a
 part  of  it,  Construction  of  rural  bank  buildings
 so  that  it  may  go  near  the  door-steps  of  the
 rural  people,  construction  of  rural  bank  build-
 ings,  godowns for  storage  of  inputs,  works  of
 a  purely  social  and  community  nature  like

 है  primary  school  buildings,  repairs  and  others;
 all  the  details  have  been  given.  ।  am  sure,
 from  those  papers  which  have  been  pub-
 lished  already,  the  hon.  Members  will  find
 out  the  details  of  the  work  to  be  done  so  that
 they  can  take  them  up  with  the  operating
 agency  concerned,  whether  it  is  DRDA  or
 Panchayat  or  the  District  Magistrate  himself.
 They  can  go  there  and  find  out  how  much

 *  work  has  been  done.

 |  also  find  that  the  draft  manual  for  JRY
 was  printed  and  circulated  upto  block  level  to
 get  opinions.  The  power  was  not  given  from
 the  top  to  the  bottom;  the  power  was  given
 from  the  grass-root  level.  The  draft  was
 circulated  to  get  their  opinions.  Their  opin-
 ions  have  already  been  collected.  The  manual

 #  has  been  finalised  in  English  and  Hindi  ver-
 "sions;  it  is  under  print.  A  separate  manual

 has  also  been  finalised  and  English  and
 Hindi  versions  of  it  are  under  print.  Most  of
 the  State  Governments,  in  the  meantime,
 have  prepared  manuals  on  JRY  in  the  local
 language  and  they  have  since  been  distrib-
 uted.

 So  far  as  Demand  No.  21  is  concerned,
 the  Kutir  Jyoti  programme,  under  which  single
 point  light  connection  is  provided  to  the  rural
 poor  without  recovering  one  time  initial  cost
 was  launched  in  the  year  1988-89.  The
 Planning  Commission  has  approved  an
 outlay  of  Rs.  10  crores  for  this  programme
 during  1989-90.  However,  no  provision  for
 this  programme  exists  in  the  budget  of  the
 Department  of  Power.  That  is  why  a  Supple-
 mentary  Demand  for  Grant  is  being  brought.
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 In  addition  to  this,  an  Action  Plan  in  key
 areas  for  development  of  Scheduled  Castes
 and  Scheduled  Tribes  has  also  been  an-
 nounced  under  which  provision  of  electricity
 to  SC/ST  villages  has  to  be  ensured.  ।  a
 meeting  taken  by  the  Secretary,  Cabinet
 Secretariat on  30th  June,  1989,  it  was  agreed
 that  about  9lakh  connections  under  the  Kutir
 Jyoti  programme  would  be  provided  to  SC/
 ST  households  of  rural  poor  at  total  cost  of
 Rs.  20  crores  (Unit  cost  8८  220/-).

 [  Translation]

 SHRI  a८.  SUMAN  (Akbarpur):  ।  can
 say  with  surety  that  the  statistics  relating  to
 Uttar  Pradesh  are  fake.

 [English]

 MR.  CHAIRMAN:  Let  him  reply.

 SHRI  A.K.  PANJA:  As  I  said,  it  is  on  the
 30th  June,  1989  that  a  decision  has  been
 taken  to  do  this.  Whether  it  is  being  imple-
 mented  and  how  far  it  is  being  implemented,
 the  hon.  member  should  certainly  find  out
 and  inform  the  Ministry  concerned  whether  it
 is  being  done  or  not,  but  |  am  saying  what
 was  the  decision  taken  and  how  it  will  be
 done.

 In  addition  over  4.5  lakh  connections
 would  also  be  provided  to  the  non-Sched-
 uled  Caste/Scheduled  Tribe  households  of
 the  rural  poor  at  ०  total  cost  of  Rs.  10  crores.

 As  no  provision  existed  for  this  pro-
 gramme  in  the  budget  of  the  Department  of
 Power  they  would  require  an  additional  grant
 of  Rs.  5  crores,  and  this  additional  grant  of
 Rs.  5  crores  is  being  provided  to  enable
 them  to  execute  this  programme.

 So  far  as  the  Nenru  Yuvak  Kendra
 Sangathan  is  concerned,  the  hon.  members
 must  have  found  that  the  Plan  provision  was
 Rs.  64  crores  and  since  there  is  a  shortfall  of
 Rs.  4  crores,  the  budget  provision  being  Rs.
 68  crores,  to  meet  this  shortfall  a  sum  of  Rs.
 3.15  crores  has  been  provided  under  Plan
 by  suitable  appropriation from  savings  within
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 the  Plan.  So  far  as  the  Nehru  Yuvak  Kendra
 Sangathan  is  concerned,  it  is  doing  well  all
 over  the  country  and  that  is  why  this  budget-
 ary  provision  has  been  made.

 Women  and  Child  Development  some-
 times  suffer  because  of  lack  of  proper  train-
 ing  of  the  people  who  take  part  in  this  pro-
 gramme  inthe  rural  areas.  That  is  why  onthe
 direction  of  the  Prime  Minister  himself,  when
 a  meeting  was  held,  it  was  decided  to  train
 some  of  the  women  and  social  workers  as
 Gram  Sevikas  and  Anganwadi  workers  to
 ensure  that  they  are  properly  trained  and
 they  do  not  have  any  difficulty  in  carrying  out
 the  work  that  they  are  supposed  to  do.  It  has
 been  found  that  lack  of  proper  training  re-
 sulted  in  non-implementation  of  the  work.
 That  is  why  2000  more  Gram  Sevikas  and
 2000  Anganwadi  workers  are  going  to  be
 trained  by  the  middle  of  August.  Also,  the
 Central  Social  Welfare  Board  hasbeen  asked
 to  hold  State  level  meetings  in  all  the  States
 to  discuss  the  issues  relating  to  Panchayati
 Raj.  For  this  an  amount  of  Rs.  2,000  crores
 is  necessary.  This  includes  the  CSWD’s
 requirement  of  Rs.  80  lakhs for  this  purpose
 A  supplementary  demand  for  Grant—hon.
 members  will  realise—for  Rs.  2000  crores
 has  been  made  to  ensure  that  they  are
 trained  properly  and  when  they  go  down  to
 the  rural  areas  they  can  perform  their  work
 properly.

 Aboutthe  provision  for  providing  Televi-
 sion  and  strengthening  the  TV  network  in  the
 Kashmir  region  and  particularly  in  the  border
 areas  it  was  found  by  a  high  level  committee
 of  the  Ministry  of  Information  and  Broadcast-
 ing  which  visited  the  Kashmir  Valley  re-
 cently—and  they  recommended  accord-
 ingly—that  the  existing  black  and  white  sets
 should  be  replaced  by  colour  TV  sets.  That
 is  why  aprovision  has  been  made  of  Rs.  1.67
 crores,  with  a  capital  outlay  of  Rs.  1.42
 crores.  ॥  was  taken  out  of  the  Contingency
 Fund  of  India  and  therefore  an  amountof  Rs.
 1,42,07,000  has  to  be  recouped.  This  has
 been  necessary,  so  far  as  Kashmir  is  con-
 cerned.  After  getting  the  reports  it  has  to  be
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 done  on  a  war  footing  and  the  work  is  going
 on.

 Some  hon.  members  wanted  to  know
 about  the  Indira  Gandhi  Open  University.
 The  Seventh  Plan  provision  was  Rs.  30
 crores.  Out  of  that  in  1989-90  the  annual
 plan  that  has  been  approved  was  of  the
 order  of  Rs.  11  crores.  After  that,  it  appears
 that  an  allocation  of  about  Rs.  7.41  crores  is
 necessary  because  of  certain  Japanese  aid
 coming  in  as  an  outright  grant.  Since  it  is
 credited  to  the  Government  account  acorre-
 sponding  provision  has  to  be  made  in  the
 Government  expenditure  as  a  contra  entry.
 The  University  will  not  be  able  to  avail  of  the
 assistance  and  the  grants  may  lapse.  That  is
 why,  an  allocation  of  Rs.  7.41  crores  has
 been  provided  for.

 Two  main  points  were  agitated  by  the
 hon.  Members  during  the  course  of  the  dis-
 cussion  on  Supplementary  Demands  for
 Grants  but  they  did  not  concern  the  Supple-
 mentary  Demands for  Grants.  Madam,  under
 the  Rules,  Icannottouch  those  points.  Those
 are  of  ageneral  nature.  |  make  it  sure  that  the
 monitoring  has  to  be  done  by  the  Rural
 Development  Department  and  it  is  being
 done.  The  details  have  been  given.  And  if
 any  one  looks  at  the  manner  by  which  the
 division  of  the  amount  has  been  made  it  is
 not  only  to  the  State  concerned,  but  in  that

 very  State,  district  wise  allocation  has  been
 made  so  that  the  responsibility  and  accounta-
 bility  could  be  fixed.  Under  the  guidance  of
 our  hon.  Prime  Minister,  for  the  success  of
 this  programme,  a  personal  meeting  is  being
 taken  by  him  almost  twice  or  thrice  in  a
 month.  ।  am  sure  that  with  the  cooperation  of
 all  the  hon.  Members,  we  will  be  able  to
 make  it  successful.

 With  these  words,  ।  request  the  House
 to  vote  the  Supplementary  Demands  for
 Grants.

 MR.  CHAIRMAN:  |  shall  now  put  the

 Supplementary  Demands  for  Grants  (Gen-
 eral)  for  1989-90  to  vote.

 The  question  is:
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 “That  the  respective  supplementary
 sums  not  exceeding  the  amounts  on
 Revenue  Account  and  Capital  Account
 shown  in  the  third  column  of  the  Order
 Paper  be  granted  to  the  President  out
 of  the  Consolidated  Fund  of  India  to
 defray  the  charges  that  will  come  in
 course  of  payment  during  the  year
 ending  31st  day  of  March,  1990  in
 respect  of  the  following  demands  en-
 tered  in  the  second  column  thereof—

 Demand  Nos.  4,  8,  21,  22,  25,  27,  48,
 49,51,52,57,  61,67,  72,  74,  76,  80,  84
 and  90.”

 The  motion  was  adopted

 APPROPRIATION  (NO.  4)  BILL,  1989

 [English]

 SHRI  A.K.  PANJA:  Madam,  |  beg  to
 move  for  leave  to  introduce  a  Bill  to  authorise
 payment  and  appropriation  of  certain  further
 sums  from  and  out  of  the  Consolidated  Fund
 of  India  for  the  services  of  the  financial  year
 1989-90.

 MR.  CHAIRMAN:  The  question  15:

 “That  leave  be  granted  to  introduce  a
 Bill  to  authorise  payment  and  appro-
 priation  of  certain  further  sums  from
 and  out  of  the  Consolidated  Fund  of
 India  for  the  services  of  the  financial
 year  1989-90.”

 The  motion  was  adopted

 SHRI  A.K.  PANJA:  |  introduce  the  Bill.

 ।  beg  to  move:

 “That  the  Bill  to  authorise  payment  and
 appropriation  of  certain  further  sums
 from  and  out  of  the  Consolidated  Fund
 of  India  for  the  services  of  the  financial

 year  1989-90,  be  taken  into  considera-
 tion.”

 MR.  CHAIRMAN:  The  question  is:

 “That  the  Billto  authorise  payment  and
 appropriation  of  certain  further  sums
 from  and  out  of  the  Consolidated  Fund
 of  India  for  the  services  of  the  financial
 year  1989-90,  betaken  into  considera-
 tion.”

 The  motion  was  adopted

 THE  CHAIRMAN:  The  House  will  now
 take  up  Clause  by  Clause  consideration  of
 the  Bill.

 The  question  15:

 “That  Clauses  2  and  3  and  the  Sched-
 ule  stand  part  of  the  Bill.”

 The  motion  was  adopted

 Clauses  2  and  3  and  the  Schedule  were
 added  to  the  Bill

 MR.  CHAIRMAN:  The  question  is:

 “That  Clause  1,  the  Enacting  Formula
 and  the  Title  stand  part  of  the  Bill.”

 The  motion  was  adopted

 Clause  1,  the  Enacting  Formula  and  the
 Title  were  added  to  the  Bill

 SHRI  A.K.  PANJA:  |  beg  to  move:

 “That  the  Bill  be  passed.”

 MR.  CHAIRMAN:  The  question  is:

 “That  the  Bill  be  passed.”

 The  motion  was  adopted


